COMMITTEE ON e
GOVERNMENT ASSURANCES
(2021-2022)

(SEVENTEENTH LOK SABHA)

SIXTY-SECOND REPORT

REVIEW OF PENDING ASSURANCES PERTAINING TO THE
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

Presented to Lok Sabha on 21 Z&%[aggz,

LOK SABHA SECRETARIAT
NEW DELHI

July, 2022 / Ashadha, 1944 (Saka)



II.

IL.

IIT.
V.

VL
VIL.

VIIIL.

le

XI.

XII.

XIIIL

XIV.

CONTENTS
Composition of the Committee on Government Assurances (2021-2022)
Introduction

REPORT
Introductory
Implementation Reports
APPENDICES
USQ No. 2982 dated 08.12.2009 regarding ‘Bridges on National Highways'’

USQ No. 2963 dated 14.03.2011 regarding ‘Maintenance of Bridges and
Road Over Bridges on NHs’

USQ No. 3828 dated 17.12.2012 regarding ‘Irregularities in NH Projects’
SQ No. 266 dated 17.12.2015 regarding ‘Expressways’

SQ No. 21 dated 17.11.2016 (Supplementary by Shti Narasimham Thota,
M.P.) regarding ‘Accident Prone Zones’

USQ No. 443 dated 17.11.2016 regarding ‘Expressways in Andhra Pradesh’

USQ No. 4732 dated 15.12.2016 regarding ‘Integrated Transport
Development’

USQ No, 1525 dated 09.03.2017 regarding ‘Upgradation of Roads’

SQ No. 163 dated 27.07.2017 (Supplementary by Shri Ratan Lal Kataria,
M.P.) regarding ‘Ahmedabad-Vadodara Expressway’

USQ No. 4014 dated 10.08.2017 regarding ‘Maintenance Free Highways'

USQ No. 1113 dated 21.12.2017 regarding ‘Ongoing National Highway
Projects’

USQ No. 2895 dated 04.01.2018 regarding ‘Construction of Bridges over
Brahmaputra’

USQ No. 3836 dated 09.08.2018 regarding 'Unified Vehicle Tax System’
SQ No. 43 dated 13.12.2018 regarding ‘Construction of National Highways'

USQ No. 2727 dated 27.12.2018 regarding ‘Norms for Classification as NH’

(1)

15-17
18-19
20-29

30
31

32

33-36

37

38-39

40-42

43
44-48

49-50



XVI.

XVIIL

XVIII.

XIX.

XXI.

XXII.

XXIII.

XXIV.

XXVI.

XXVII.

XXVIIL.

XXIX.

SQ No. 81 dated 27.06.2019 (Supplementary by Shri Chandra Prakash
Joshi, M.P.) regarding ‘Construction of Roads’

USQ No. 2119 dated 04.07.2019 regarding ‘Ring Roads in small cities of
Tamil Nadu’

USQ No. 2234 dated 04.07.2019 regarding ‘Amendment in Ruies regarding
NHs’

SQ No. 261 dated 11.07.2019 (Supplementary by Shri Vallabhaneni
Balashowry, M.P.) regarding ‘Construction of National Highways’

SQ No. 261 dated 11.07.2019 (Suppiementary by Shri M.K. Raghavan, M.P.)
regarding ‘Construction of National Highways’

SQ No. 261 dated 11.07.2019 (Supplementary by Shri S. Jagathrakshakan,
M.P.) regarding 'Construction of National Highways’

Discussion on General Budget - Demands for Grants dated 16.07.2019 by
Shri N.K. Premchandran, M.P. regarding ‘Discussion on Generai Budget -
Demand for Grants’

Discusslon on General Budget - Demands for Grants dated 16.07.2019 by
Shri Virendra Singh, M.P. regarding 'Discussion on General Budget - Demand
for Grants’

Discussion on General Budget - Demands for Grants dated 16.07.2019 by

Shri Sudip Bandyopadhyay, M.P. regarding 'Discussion on General Budget -
Demand for Grants’

SQ No. 362 dated 18.07.2019 (Suppiementary by Shri M.K. Raghavan, M.P)
regarding ‘Development of National Highways’

SQ No. 362 dated 18.07.2019 (Supplementary by Shri M.K. Raghavan, M.P.)
regarding ‘Development of National Highways'

SQ No. 362 dated 18.07.2019 (Supplementary by Shri M. Selvaraj, M.P.)
regarding 'Development of National Highways'’

SQ No. 362 dated 18.07.2019 (Supplementary by Shri Vishnu Dayal Ram,
M.P.) regarding ‘Development of National Highways'

Extracts from the Manual of Parliamentary Procedures in the Government of
India, Ministry of Parliamentary Affairs.

(i1)

51-57

58

o]

60-67

68-110

111-119

120-124



XXXL

Minutes of the Sitting of the Committee on Government Assurances (2021-
2022) held on 16 November, 2021.

Minutes of the Sitting of the Committee on Government Assurances (2021-
2022) held on 18 April, 2022,

Q)

125-130

131-132



%

COMPOSITION OF THE COMMITTEE
ON GOVERNMENT ASSURANCES*
(2021 - 2022)

SHRI RAJENDRA AGRAWAL - Chairperson

MEMBE

Prof, Sougata Ray **

Shri Nihal Chand

Shri Gaurav Gogoi

Shri Nalin Kumar Kateel

Shri Ramesh Chander Kaushik
Shri Kaushlendra Kumar

Shri Ashok Mahadeorao Nete
Shri Santosh Pandey

Shri M.K. Raghavan

. Shri Chandra Sekhar Sahu

. Dr. Bharatiben D. Shiyal

. Shri Indra Hang Subba

© ® N O U s W N

i i~
A W N = O

Smt. Supriya Sule

-t
W

Vacant

SECRETARIAT

Shri J.M. Baisakh - Joint Secretary
Dr. Sagarika Dash < Director

Shri Krishna C, Pandey o Deputy Secretary
Smt. Vineeta Sachdeva - Under Secretary

4% 20 =

The Committee has been constituted w.e.f. 09 October, 2021 vide Para No. 3202 of Lok
Sabha Bulletin Part-II dated 18 October, 2021

Nominated to the Committee vide Para No 4711 of Lok Sabha Bulletin Part-II dated 06 June,
2022 vice Shri Sudip Bandyopadhyay resigned on 01 June, 2022



INTRODUCTION

I, the Chairperson of the Committee on Government Assurances (2021-2022),
having been authorized by the Committee to submit the Report on their behalf, present
this Sixty-Second Report (17" Lok Sabha) of the Committee on Government
Assurances.

2. The Committee on Government Assurances (2021-2022) at their sitting held on
16™ November, 2021 took oral evidence of the representatives of the Ministry of Road
Transport and Highways regarding pending Assurances.

;) At their sitting held on 18 April, 2022, the Committee on Government Assurances
(2021-2022) considered and adopted this Report.

4. The Minutes of the aforesaid slttings of the Committee form part of the Report.

5. For facility of reference and convenlence, the Observations and
Recommendations of the Committee have been printed in bold ietters in the Report.

NEW DELHI; RAJENDRA AGRAWAL,
2o July, 2022 CHAIRPERSON,

CCMM
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REPORT
1. Introductory

The Committee on Government Assurances scrutinize the Assurances, promises,
undertakings, etc., given by the Ministers from time to time on the fioor of the House and
report the extent to which such Assurances, promises and undettakings have been
implemented. Once an Assurance has been given on the floor of the House, the same is
required to be implemented within a period of three months. The Ministries/Departments
of the Government of India are under obligation to seek extension of time required beyond
the prescribed perlod for fulfilment of the Assurance. Where a Ministry/Department is
unable to implement an Assurance, that Ministry/Department is bound to request the
Committee for dropping it. The Committee consider such requests and approve dropping,
in case, they are convinced that grounds cited are justified. The Committee also examine
whether the implementatlon of Assurances has taken place within the minimum time
necessary for the purpose and the extent to which the Assurances have been implemented. -

2. The Committee on Government Assurances (2009-2010) took a policy decision to
call the representatives of varlous Ministries/Departments of the Government of India, in a
phased manner, to review the pending Assurances, examine the reasons for pendency and
analyze operation of the system prescribed in the Minlstries/Departments for dealing with
Assurances. The Committee also decided to consider the quality of Assurances
implemented by the Government.

The Committee on Government Assurances (2014-2015) decided to follow the well
established and time tested procedure of calling the representatives of the Ministries/
Departments of the Government of India, in a phased manner and review the pending
Assurances. The Committee took a step further and decided to call the representatives of
the Ministry of Pariiamentary Affairs also as all the Assurances are implemented through it.

4, In pursuance of the /bid decision, the Committee on Government Assurances (2021-
2022) called the representatives of the Ministry of Road Transport and Highways and the
Ministry of Parliamentary Affairs to render clarifications with regard to delay in
implementation of the pending Assurances pertalning to the Ministry of Road Transport and
Highways at thelr sitting held on 16th November, 2021. The Committee examined in detail
the following 28 Assurances (Appendices — I to XXVIII):



Table 1

Sl.No. SQ/USQ No. dated Subject

1 USQ No. 2982 Bridges on National Highways
dated 08.12.2009 (Appendix-I)

2 USQ No. 2963 Maintenance of Bridges and Road Over Bridges on NHs
dated 14.03.2011 (Appendix-1I)

3 USQ No. 3828 Irregularities in NH Projects
dated 17.12.2012 (Appendix-III)

4 SQ No. 266 Expressways
dated 17.12.2015 (Appendix-IV)

5 SQ No. 21 Accident Prone Zones
dated 17.11.2016 (Appendix-V)
(Supplementary by
Shri Narasimham Thota, M.P.)

6 USQ No. 443 Expressways in Andhra Pradesh
dated 17.11.2016 (Appendix-VI)

i USQ No. 4732 Integrated Transport Development
dated 15.12.2016 (Appendix-VII)

8 USQ No. 1525 Upgradation of Roads
dated 09.03.2017 (Appendix-VIII)

9 SQ No. 163 Ahmedabad-Vadodara Expressway
dated 27.07.2017 (Appendix-IX)
(Supplementary by
Shri Ratan Lal Kataria, M.P.)

10 USQ No. 4014 Maintenance Free Highways
dated 10.08.2017 (Appendix-X)

1 USQ No. 1113 Ongoing National Highway Projects
dated 21.12.2017 (Appendix-XI)

i2 USQ No. 2895 Construction of Bridges over Brahmaputra
dated 04.01.2018 (Appendix-XII)

13 USQ No. 3836 Unified Vehicle Tax System
dated 09.08.2018 (Appendix-XIII)

14 SQ No. 43 Construction of National Highways
dated 13.12.2018 (Appendix-X1V)

15 USQ No. 2727 Norms for Classification as NH ]

dated 27.12.2018

(Appendix-XV)




Shri M. Selvaraj, M.P.)

16 SQ No. 81 Construction of Roads
dated 27.06.2019 (Appendix-XVI)
(Supplementary by
Shri Chandra Prakash Joshi, M.P.)

i 17 UsQ No. 2119 Ring Roads in small cities of Tamil Nadu

dated 04.07,2019 (Appendix-XVII)

18 USQ No. 2234 Amendment in Rules regarding NHs
dated 04.07.2019 (Appendix-XVIII})

19 SQ No. 261 Construction of National Highways
dated 11.07.2019 (Appendix-XIX)
(Supplementary by
Shri Vallabhaneni Balashowry,
M.P.)

20 SQ No. 261 Construction of National Highways
dated 11.07.2019 (Appendix-XX)
(Supplementary by
Shri M.K. Raghavan, M.P.)

21 SQ No. 261 Construction of National Highways
dated 11.07.2019 (Appendix-XXI)
(Supplementary by
Shri S. Jagathrakshakan, M.P.)

22 Discussion on General Budget - Discussion on General Budget - Demand for Grants
Demands for Grants (Appendix-XXII)
dated 16.07.2019 by
Shri N.K. Premchandran, M.P.

23 Discussion on General Budget - Discussion on General Budget - Demand for Grants
Demands for Grants (Appendix-XXIII)
dated 16.07.2019 by
Shri Virendra Singh, M.P.

2 Discussion on General Buﬁget < Discussion on General Budget - Demand for Grants |

Demands for Grants (Appendix-XXIV)
dated 16.07.2019 by
Shri Sudip Bandyopadhyay, M.P

25 SQ No. 362 Development of National Highways
dated 18.07.2019 (Appendix-XXV)
(Supplementary by
Shri M.K. Raghavan, M.P.)

26 SQ No. 362 Development of National Highways
dated 18.07.2019 (Appendix-XXVI)
(Supplementary by
Shri M.K. Raghavan, M.P.)

27 SQ No. 362 Development of National Highways
dated 18.07.2019 (Appendix-XXVII)
(Supplementary by




28 | SQ No. 362 | Deveiopment of National Highways
dated 18.07.2019 (Appendix-XXVIII)

(Suppiementary by

Shri Vishnu Dayal Ram, M.P.)

5. The Extracts from the Manual of Parliamentary Procedures in the Government of
India, Ministry of Partiamentary Affairs laying guidelines on the definition of an Assurance,
the time limit for its fuifiiment, dropping/deletion and extension, the procedure for
fulfilment, etc., besides maintenance of Register of Assurances and periodical reviews to
minimize delays in implementation of the Assurances are reproduced at Appendix-XXIX.

6. During the oral evidence, the Committee drew the attention of the representatives
to the long pending list of 57 Assurances (upto the 4th Session of the 17th Lok Sabha)
pertaining to the Ministry of Road Transport and Highways. Out of these, 3 Assurances
pertained to the 15th Lok Sabha, 12 Assurances to the 16th Lok Sabha and 42 Assurances
to the 17th Lok Sabha. Appreciating the commendable work done by the officials of the
Ministry of Road Transport and Highways throughout the iength and breadth of the country
under the leadership of the Union Minister of Road Transport and Highways, the
Committee pointed out that people’s expectations get even higher when work starts
showing results and the Assurances, which are solemn parliamentary obligations, arise
therefrom. As the utility, relevance and sanctity of Assurances are tost due to delay in their
fulfilment, the Committee impressed upon the Ministry the need to ensure that the
Assurances are taken up with due seriousness. In his deposition, the Secretary, Ministry of
Road Transport and Highways stated during evidence as under:-

"The Assurances mainly pertain to various aspects of the National Highways
construction and development. They are also related to the declaration of new
National Highways and also grant of money to the State Governments for
development of the State Highways under the CRIF. These are the main types of
Assurances which are given by the hon. Minister on the floor of the House, Each of
these Assurances are taken very seriously at alf levels. As per the direction of our
hon. Minister, we are making effort to ensure that whatever has been demanded
by the two Houses gets fulfilled as far as possible. So, at all levels in NHAI and
NHIDCL as well as Road Wing, we make efforts to ensure that they are completed
as soon as possible,

However, as you are aware, Sir, the construction of roads, especially,
National Highways is a very long process. The DPR preparation itself many times
requires a year or more, especially in the hilly States or remote areas. We require a
lot of time to even do the surveys. In many States, we also face the problem in
land acquisition process, which also delays the financial approval of the projects
many times, Apart from this, there are environmental and forest clearances. As you



know, the strict regime of the environmental iaw forces us to go slow in
construction of some of the roads. Non-fulfilment of any of these Assurances Is
directly relatable to one of these causes. There will not be any negligence of any of
the Assurances given. The delay which has taken place will be only because of one
of these reasons. In some cases, our understanding of the Assurance and the way
it is being interpreted in the Lok Sabha also may differ which may cause some
delay In fulfilment of the Assurance. However, once we are made aware of the
interpretation as per the Secretariat, we generally follow and ensure that the
Assurance Is fulfilled as far as possible.”

He further elaborated as under:

"There are aiso certain types of Assurances which require action by the State
Governments. For example, the clearance of the forest land diversion many times
goes up to the Minister in the State Government. Sometimes, inexplicably, the files
get delayed in the State Government at various levels which aiso results in delay in
the fulfilment of the Assurances.

Another issue where we may be delaying the fulfilment of Assurances is the
cases where disciplinary action has to be completed. The Central Civil Services
(Conduct) Rules prescribe a certain procedure, and that procedure gives scope for
many, many appeals. 50, the completion of the action in such disciplinary cases or
criminai cases where CBI has filed FIR will take a lot of time so that the
investigation is completed or the inquiry is completed and the final report is given.

As of now, on the OAMS Portal, 98 Assurances were uploaded during the
current financial year up to 15th November. A total of 19 new Assurances were
added. In total, 117 Assurances need to be acted upon. I humbly submit that we
have submitted interim reply and dropping a request for disposai of 72 Assurances.
The balance as per our Ministry’s record is 45. I have taken note that they are 57
as per the records of the House. I will try to collect those details and ensure that
they are also fulfilled as soon as possible.” ‘

He also added as under:

"Today, 28 Assurances have been listed for discussion. In this regard, I submit that
the review of the Assurances takes place at Minister’s level and also at the OAMS
lfevel, Every fife where the question of the Lok Sabha and the Rajya Sabha has to
be answered or where Assurance Is being shown as fulfilled or an interim reply is
being given, will go up to the hon, Minister and then the reply will be sent to the
House.

The review also takes place at the Chairman, NHAI level and the MD, NHIDCL
fevel, Every month, the Joint Secretary, Parfiamentaty Affairs in our Ministry



collects the details and try to flag any delays happening anywhere in the Ministry
to the notice of the Secretary as well as to the Minister. We take all necessary
action to ensure that the reply is drafted properily. The action is initiated as per the
Assurance given and where It is impossible or beyond the scope of the Ministry or
the administrative powers of the Ministry, we submit that to the Parliament.

In brief, this is the way we have been tackling the Assurances given on the
floor of the House,"

9. Reminding the representatives of the Ministry of the instruction given by the
Committee in the earlier oral evidence of the Ministry held on 24.02.2020 regarding
furnishing of the minutes of the review meetings held in the Ministry from time to time to
monitor the implementation of Assurances, the Committee specifically directed the
representatives of the Ministry to ensure that the aforesaid minutes are furnished to the
Committee regularly.

10. During oral evidence, pointing out that the Ministry in their Status Report (furnished
in November, 2021) on the Assurance mentioned at Sl. No. 2 of Table-I have cited the
reason for delay in implementation of the Assurance as time taken to collect the
information from the implementing agencies, the Committee enquired as to why it took the
Ministry years to collect/compile the data/information from their -field/linked offices or
implementing agencies in various States/UTs. The Committee further expressed the need
for utilising latest technologies for data malntenance in the Ministry. The representatives of
the Ministry apprised the Committee that with the development of Project Management
Information System, the Ministry will now get up-to-date project related information.
However, in case information is sought about a specific project, it may take some time for
the Ministry to furnish the information.

1. In view of the explanations submitted by the representatives of the Ministry during
the course of oral evidence, the Committee acceded to the request of the Ministry to drop
the Assurance mentioned at SI. No.S.

12, Subsequently, 20 Assurances mentioned at Sl. Nos. 1, 2, 4, 5, 6, 7, 8, 11, 12, 13,
16, 17, 19, 20, 22, 23, 24, 25, 26 and 27 have since been implemented on 01.12.2021
while the Assurance mentioned at SI. No.10 has since been implemented on 08.12.2021.
Further, 02 Assurances mentioned at Sl. No.3 and 21 have been implemented on
15.12.2021 while another Assurance mentioned at S1. No.14 has also been implemented on
11.02.2021.



13.  However, a total of 21 Assurances (upto the 6™ Session of the 17" Lok Sabha) are
still pending against the Ministry as on date as per the records of the Committee.

Observations/Recommendations

14. The Committee note that out of the 28 Assurances of the Ministry of Road
Transport and Highways taken up by them, the Ministry have since implemented
a sizeahle number of 24 Assurances mentioned at Sl. Nos. 1 to 8, 10 to 14, 16,
17 and 19 to 27 though after delays ranging from more than 2 to 12 years. The
Committee appreciate that the performance of the Ministry in this regard is
relatively better and the same may be attributed to the system of monthly
meetings to review the implementation of pending Assurances at multiple levels
of the Chairman, NHAI; the MD, NHIDCL; the Joint Secretary, Parliamentary
Affairs, the Secretary and the Minister. However, as many as 21 Assurances
(upto the 6" Session of the 17'" Lok Sabha) are still pending for implementation
with some of them even after a lapse of time ranging from more than 2 to 4
years which indicates that in some cases the Ministry’s review meetings failed
to give the desired positive impact. This is indicative of the fact that the
monitoring and follow up action taken for implementation of Assurances by the
Ministry need to be further strengthened with a greater sense of alacrity and
responsibility and in better coordination with other stakeholders, with a view to
finding solutions for fulfilment of pending Assurances. The Committee are of the
view that Road Transport and Highways sector plays a crucial role in the overall
development of the country. The Committee feel that creation and operation of

quality road infrastructure continues to be a major requirement for enabling



overall growth and development of the country in a sustained manner.
Expeditious fulfilment of Parliamentary Assurances with proper planning will
keep this sector in a better position to achieve this. The Committee are fully
aware that implementation of some of the Assurances related to policy matters
and involving other Ministries/Departments/stakeholders/State Governments
especially pertaining to maintenance aspect of infrastructure may require more
time. However, proactive and sustained efforts need to be made to implement
the Assurances which are solemn Parliamentary obligations. The Committee,
therefore, recommend that the present mechanism instituted by the Ministry for
implementation/monitoring of Assurances be further streamlined so as to
enhance/speed up the requisite efforts and expedite implementation of
Assurances. The Committee further desire the Ministry to furnish regularly the
Minutes of the review meetings held in the Ministry from time to time for
monitoring the Assurances as assured by them during the oral evidence.

15. The Committee observe that the reason attributed by the Ministry for
delay in implementation of the Assurance mentioned at Sl. No. 2 of Table-1, i.e.
“time taken to collect the information from the implementing agencies” lacks
conviction in today’s era of instantaneous data management through software
packages. The Ministry should have put in place a system/software package for
compiling/obtaining all the requisite information/data from their field/linked
Offices and implementing agencies in various States/UTs. The Committee
recommend that the Ministry must utilize all the modern/latest technologies
and software packages including Project Monitoring Information System

optimally to monitor/track the impiementation of various road/highway



projects and collect the requisite information relating thereto at every stage not
only for removing hurdles in timely completion of projects but also for time

bound implementation of Assurances.

16. The Committee further note that lack of coordination between the
Ministry of Road Transport and Highways and the Ministry of Parliamentary
Affalrs, the nodal Ministry for implementation of Assurances, is one of the major
reasons behind delays in fulfilment of certain Assurances pertaining to the
Ministry. The Committee, therefore, impress upon the Ministry of Road
Transport and Highways to adopt a proactive approach, sensitize their officials
concerned about the importance of Parliamentary Assurances and enhance the
level of coordination with other Ministries/Departments concerned including the
Ministry of Parliamentary Affairs and stakeholders/State Governments for
expeditious implementation of all the pending Assurances as well as Assurances
to be made in future. In view of the practical difficulties being faced in
fulfilment of Assurances involving other Ministries/Departments and
stakeholders especially when it comes to maintenance aspect of infrastructure,
which is a long drawn out process, the Committee would like to advise the

Ministry to be extremely careful while giving such Assurances,

II. Implementation Reports

17. As per the Statements of the Ministry of Parliamentary Affairs, Implementation
Reports in respect of the followlng twenty-four Assurances have since been laid on the
Table of the House on the dates as mentioned against each:



Table 2

SI.No | SLNo. in SQ/USQ No. and date Date of
the Implementation |
Table 1
(Para No. |
4) |
1. | Sl.No.1 USQ No. 2982 dated 08.12.2009 regarding 01.12.2021
“Bridges on National Highways”
-
2, [S.No.2 |USQ No. 2963 dated 14.03.2011 regarding 01.12.2021
“Maintenance of Bridges and Road Over Bridges on
NHs”
3. |SL.No.3 |USQ No. 3828 dated 17.12.2012 regarding 1512.2021 |
“Irregularities in NH Projects” |
4. | Sl.No.4 SQ No. 266 dated 17.12.2015 regarding 01.12.2021 |
“Expressways” J
5. | Sk.No.5 |SQ No. 21 dated 17.11.2016 (Supplementary by 01.12.2021
Shri Narasimham Thota, M.P.) regarding “Accident
Prone Zones”
6. | SLNo.6 |USQ No. 443 dated 17.11.2016 regarding 01.12.2021
“Expressways in Andhra Pradesh”
7. | SLNo.7 |USQ No. 4732 dated 15.12.2016 regarding 01.12.2021
“Integrated Transport Development” '
8. | Sl.No.8 |USQ No. 1525 dated 09.03.2017 regarding 01.12.2021 -
“Upgradation of Roads” !
9. | SL.No.10 |USQ No. 4014 dated 10.08.2017 regarding|  08.122021
“Maintenance Free Highways” |
|
10. | Sl No. 11 | USQ No. 1113 dated 21.12.2017 regarding 01.12.2021
“Ongoing National Highway Projects” 5




11.

| sl.

No.

12

[USQ No. 2895 dated 04.01.2018 regarding
“Construction of Bridges over Brahmaputra”

01.12,2021

12.

Sl

No.

i3

USQ No. 3836 dated 09.08.2018 regarding “Unified
Vehicle Tax System”

01.12.2021

13.

Sl

No.

14

SQ No. 43 dated 13.12.2018 regarding
“Construction of National Highways”

14.

Sl

No.

16

11.02.2021 |

SQ No. 81 dated 27.06.2019 (Supplementary by
Shri Chandra Prakash Joshi, M.P.) regarding
“Construction of Roads”

01.12.2021 |

15,

Sl

No.

17

USQ No. 2119 dated 04.07.2019 regarding “Ring
Roads in small cities of Tamil Nadu”

01.12.2021

16.

Sl.

No.

19

SQ No. 261 dated 11.07.2019 (Supplementary by
Shri Vallabhaneni Balashowry, M.P.) regarding
“Construction of National Highways”

01.12.2021

B

No.

20

SQ No. 261 dated 11.07.2019 (Supplementary by
Shri M.K. Raghavan, M.P.) regarding “Construction
of National Highways"”

01.12.2021

18.

Sl

No.

19.

S,

No.

21

22

SQ No. 261 dated 11.07.2019 (Supplementary by
Shri S. Jagathrakshakan, M.P.) regarding
“Construction of National Highways”

Discussion on General Budget - Demands for
Grants dated 16.07.2019 by Shri  N.K.
Premchandran, M.P. regarding “Discussion on
General Budget - Demand for Grants”

15.12.2021 |

|

- e — . — il

01.12.2021

20.

Sl.

Nao.

23

Discussion on General Budget - Demands for
Grants dated 16.07.2019 by Shri Virendra Singh,
M.P. regarding "Discussion on General Budget -
Demand for Grants”

23,

Sl.

No.

24

) SS—

Discussion on General Budget - Demands for
Grants dated 16.07.2019 by Shri Sudip
Bandyopadhyay, M.P. regarding “Discussion on
General Budget - Demand for Grants”

01.12.2021

01.12.2021 ‘1
|
|

1
|
|

\



22. | Si.No.25 | SQ No. 362 dated 18.07.2019 (Supplementary by |  01.12.2021 1
Shri M.K. Raghavan, M.P.) regarding “Development
1 of National Highways” '
23. | Sl.No.26 | SQ No. 362 dated 18.07.2019 (Supplementary by |  01.12.2021 |
Shri M.K. Raghavan, M.P.) regarding “Development l
of National Highways”
24. | Sl. No. 27 | SQ No. 362 dated 18.07.2019 (Supplementary by 01.12.2021
Shri M. Selvaraj, M.P.) regarding “Deveiopment of
National Highways”
B =5 | O S e N S
NEW DELHI; RAJENDRA AGRAWAL,
o July, 2022 CHAIRPERSON,

29 Ashadha, 1944 (Saka)

COMMITTEE ON GOVERNMENT ASSURANCES



A Apbendix- L

GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA

UNSTARRED QUESTION NO. 2982
TO BE ANSWERED ON 8™ DECEMBER, 2009

Bridges on National Highways

2982 SHRI HUKUMDEV NARAYAN YADAV:
SHRI JAI PRAKASH AGARWAL:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:

{8y The norms and criteria fixed for construction of bridges/overbridges on the
rivers on various National Highways including Delhi and Bihar,

(b) the details and number of the bridges/overbridges on the various National
Highways alongwith the companies engaged in the construction of the said bridges
and the cost invoived therein, State-wise, project-wise and river-wise;

(¢}  whether there has besen cost overruns and irregularities in the construction
of these nrojects;

(d) if so, the detaiis thereof alongwith the time by which the said projects are
likely to be commenced and completed; and

(¢} the steps taken/proposed to be taken by the Government in this regard and
to punish the companies responsible for the delay?

ANSWER

THE MINISTER OF STATE IN THE
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

(SHRI R.P.N. SINGH)

(a):  Bridges/overbridges are constructed on National Highways as per Standards and
Design Codes of Indian Road Congress and Ministry’s Specifications for Road and Bridge
works,

(b) to (e): Information is being compiled and will be laid on the table of House.

drkek ek




Abbendix- 1

GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA
UNSTARRED QUESTION NO. 2963
TO BE ANSWERED ON 14™ MARCH, 2011

MAINTENANCE OF BRIDGES AND ROAD OVER BRIDGES ON NHs

2965. - SHRI BHARTRUHARI MAHTAB:
SHRI JAI PRAKASH AGARWAL:
SHRI HARISHCHANDRA CHAVAN:
SHRI RUDRA MADHAB RAY:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS
[ IR SR o™ {3

be pleased to state:

{a) the details of bridges constructed on various National Highways of the country
particularly in Maharashtra during the last three years;

(b) the number and names of bridges which are in poor condition on National Highways
including Maharashtra;

(c) the State-wise and year-wise details of the expenditure incurred on construction, re-

construction and maintenance of bridges and road over bridges on national highways during
each of the last two yeats;

(d) whether the Government has allocated additional funds to the States for the construction

and maintenance of bridges and road over bridges on the national highways during each of
the last three years; and

{e) if so, the details thereof?

ANSWER

THE MINISTER OF STATE IN THE
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

(SHRI JITIN PRASADA)

(2) to (¢) The information is being collected and will be laid on the Table of the House.
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Apkehdix- N

GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA
UNSTARRED QUESTION NO. 3828
TO BE ANSWERED ON 17" DECEMBER, 2012

IRREGULARITIES IN NH PROJECTS

. otiRI KEERAS SHERKHAR:
SHRI Y ASHVIR SINGH:
SHRi G.é., SIDDESHWARA:
SHRI BAL KUMAR PATEL:
SHRI BE.G. SUGAVANAM:

(%)
5
cn

Will the Minister of ROAD TRANSPORT AND HIGHWAYS
WEF Gase 3 TorereT &
be pleased o svais:

(2) whetner the Governmeni has received complaints regarding irregularities in National
Highway Projects under impiementaiion in the various States of the country;

(b) i s, the details thereof, Staie-wise during the last three years and the current year along
wiil: the action taken againsi the companies/officials involved in these irregularities;

() ¢ detalls of prescribed tlimme-frame, if any, for dealing with complaints of
irregalaritcs/corruption along with lhe Staic-wise details of the complaints whereupon no
action has been taken so far siong with ine reasons therefor;

{d} whether the Government has blacklisted = nuinber of companies during the period and if
0, e detalis thereof; ana

(g) whether the Government has lifted the bar inposed on some of these companies and if so,
ilic reasons therefor?

ANSWERK

THE MINISTER OF STATE IN THE
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
(SHRI SARVEY SATHYANARAYANA)

©)w el Teeas of irregularities ia IMationai Highway (NH) projects under
i deme: ion, whenever received, are examined and action is taken in accordance with the
srovisione o the coauant agieoinents zad the service rules. The State-wise details of cases of
Bicgylnries mocer investigadon and aiso the cases of irregularity where action has been
compwiac slong Wil ecdor elneg ageing: the companies/officials involved in thess
irreeniociiioe duing lest thice years und the cuireiic year are ai Annezure~i. Action on the
veses vader avestigacon shall depeine on the outeosne of the investigations. There is no iine
v for sueh investigetion.

(apana () The Saw-wiss dewmils off coinoanies black listed / debarred, companies on
whicn e was lifeew anc v ceasor diereol during last three years and the current year are a:

FRgARns S0, |
\
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ANNEXURE-]

ANNEXURE REFERRED TO IN REPLY TO PARTS (a) TO (¢} OF LOK SABHA
UNSTARRED QUESTION NO, 3628 FOR ANSWER ON 17.12.2012 ASKED BY SHRI
NEERA} SHEKHAR AND OTHERS REGARDING IRREGULARITIES IN NH
PROJECTS

The State-wise details of cases of irregularities under investigation and also the cases of
irregularity where action has been completed along with action taken against the
companies/officials involved in these irregularities during fast three years and the current year

&L State o. of cases of |  Detnils of action taken against where investigations have
Ne. irregularities. been completed
1. | Andhra Pradesh 2 e
2. | Bihar 2 One case is with CBI
3. | Chhattisgarh 3 In two cases companies have been blacklisted. In the 57 cases
apreement has been ferminated.
4, | Gujarat I The company has been banned for business in Gujarat for 3
years.
3. | Haryana N

6. | Karnataka 4 In one case investipation is completed and further compliance
b T - Pyl
is awaited.

7. | Maharashtra 2 “In one case matter referred to CVC for iis advice for
Departmental action against officers,

8. | Odisha 2 s

9. | Punjab | e

10, | Rajasihan 4 v e

P | Tamil Nadu 2 [n one case recovery against  coniractor/concessionaire

tmposed. In the 2" case warning was ssued 1o the concerned
officer.




ANNEXURE-I{

ANNEXURE REFERRED TO IN REPLY TO PARTS (d) AND (¢) OF LOK SABHA
UNSTARRED QUESTION NO. 3828 FOR ANSWER ON 17,12.2012 ASKED BY SHRI
NEERAJ SHEKHAR AND OTHERS REGARDING IRREGULARITIES IN NH
PROJECTS

The State-wise details of companies black listed / debatred, companies on which ban was
lifted and the reason thereof during last three years and the current year

| &k | Btave Ne, of Ne. of companies Reasons for removing the bar
Ne. | i compuuies or which ban
| Dblaek Nsted / wag lified
debarred

1. | Bihar 5 1 Black listing lifted but suspznded for

six months.

2. | Chhattisgarh 2 Nil NA

3 | Gui 1 Wil NA

4, | Madhya Pradesh b i As per review of State Government

) of Madhya Pradesh.
5. | Maharashira i 1 As per orders of Hon”ble High Court
W of Mumbai,

6. | National Highways 11 6 {i) In one case based on the
Authority of India recommendation of review
(NEAD Committee the ban was reduced

to three months.

{(ii} In three cases as per orders of
Hon’ble High Court of Deihi.

(iii) In one case the ban was lifted |
by the review Committes on |
hearing the case.

{iv} In one casec ban was lifted on |
personal hearing and |
olarifications provided by the |
Consultant. |
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Abpendiv-

GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA

STARRED QUESTION NO. 266
ANSWERED OK 17" DECEMBER, 2015

EXPRESSWAYS

366, SHRI SUKHRIE SINGH JAUNAPURIA:
SHR{ RAM  HallaN BOHRA:

Villtne Mivister of ROAD TRANSPORT AND HIGHWAYS
wew uNaes SN IoEn qAT

ne pleased 1o stat:

(v} the detihis o cxpressway s tnder operation and those under construction;

(bl the jumds slocates aud uulised in the expressways including Delhi-Jaipur expressway
lgring euct of the 1ast three years and the cureent year;

(v whetor any dme-frame has been fixed for completion of work on such expressways
icluding Delhi-Tnipur expressway, if so, the details thereof] and
Wi el e beagoipr provisions for projects have been revised and if so, the details
tharal’;
ARSWER

VINISTER OF ROAD TRANSPORT AND HIGHWAYS
(SHRINITIN JalkAai GADKARI)

(2) o d): Switement is laid on the Table of the House.

I8
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STATEMENT REFERRED TG IN REPLY TO PARTS (a) TO (d) OF LOK SABHA
STARRED QUESTION NO. 265 FOR ANSWER ON 17™ DECEMBER, 2015 ASKED BY
SHRI SUKHBIR SINGH JAUNAPURIA AND SHRI RAM CHARAN BOHRA REGARDING

EXPRESSWAYS

(a) Ahmedabad-Vadodara Expressway is under operation, This Expressway was 4 laned in

2004,

Eastern Peripheral Expressway is under construction. The contract agreements for this
expressway were signed in August 2015 under six different packages on EPC mode. The
start date for all six packages is 14.09.20135.

(b)  No expressway wise funds are being allocated to or allocated by NHAL

gt M S
i - -are-beimgexplored—~
. )

. The expenditure on Eastern Peripheral Expressway are as follows:

!

] Delhi-Jaipur expressway is under consideration. Implementation-and-financing options rI

\

Expenditure (Rs. in crores)

Project Name

2012-13

2013-14

2014-15

2015-16

Eastern Peripheral Expressway

123.91

58.94

62.98

143.94

(¢)  Completion period for Eastern Peripheral Expressway is 30 months. The appointed date
is 14.09.2015. Schedule completion is March, 2018.

(d)  Funding requirements of Expressways are met out of overall resources available with

MoRTH & NHAL

EEE
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Abbendiy— ¥

GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA
STARRED QUESTION NO. 21
ANSWERED ON 17 NOVEMBER, 2016

ACCIDENT PRONE ZONES

SHRIMATI SUPRIYA SULE:
SHRI MOHITE PATIL VIJAYSINH SHANKARRAO:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS
HESH UEEd T GFAT &3l

be pieased 10 state:

(a)
(b)

whether the black spots across the National Highways (NHs) have been identified, and if

s0, the details thersof during the last three years and the current year, State/UT-wise;

the number of accidents reported along with the lives lost, number of people injured due

1 black spots/dangerous stretches along the national highways during the last one year,

State/UT-wise:

()

whether the black spots or stretches that have witnessed high incidence of vehicular

crashes on national highways are proposed to be marked with cautionary signs and if so, the
details thereof;

{d)

whether the Government has conducted road safety audit of NHs during the above period,

and if so. the findings thereof; and

(e)

the steps taken/being taken by the Government to contain road accidents and enforcement

of road safety laws in the country more meticulously?

ANSWER

THE MINISTER OF STATE IN THE
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

(SHRI PON. RADHAKRISHNAN)

(a) to {e) £ Statement is laid on the Table of the House,



STATEMENT REFERRED TO IN REPLY TO PARTS (a} TO {¢) OF LOK SABHA
STARRED QUESTION NO. 21 ANSWERED ON 17.11.2016 ASKED BY SHRIMATI

SUPRIYA SULE AND SHRI MOEITE PATIL VIJAYSINH SHANKARRAO REGARDING
ACCIDENT PRONE ZONES

(a) Yes Madam. 789 black spots on NHs in different states/ UTs are identified based on
2011, 2012, 2013 & 2014 fatality data. State/UT wise details are attached at Annexure-1L.

{b) Latest data for 2014 is attached at Arnexure-if.

{c} Yes Madam. Ministry has issued guidelines to install cautionary accident black spot
signs, solar red blinking signals, rumble strips together with rumble strip sign and
restriction ends sign at identified black spots.

(d) Yes Madam. Road Safety Audits have been conducied on some length of National
Highways. Details of Road Safety Audits findings are attached at Arnexusre — Ifi.

{e} Ministry has taken inter alia the following steps to contain road accidents and
enforcement of road safety laws in the country.

o
o]
G

Road safety audit has been made an integral part of road design at planning stage.
Road Safety Audit of selected stretches of National Highways has been taken up.
High priority has been accorded to identification and rectification of black spots
(accident prone spots) on national highways.

Formulating of a multi-prongeld strategy to address the issue of road safety based
on 4 ‘E’s viz. Education, Engineering (both of roads and vehicles), Enforcement
and Emergency Care.

Setting up of model driving training institutes in States and refresher training to
drivers of Heavy Motor Vehicie in the unorganized sector.

Advocacy/Publicity campaign on road safety through the electronic and print
media.

Approving a National Road Safety Policy outlining various pohcy measures such
as promoting awareness, encouraging safer road infrastructure including
application of intelligen: transport, enforcement of safety laws trauma care etc.
Introduction of Motor vehicle Amendment Bill, 2016 in the Parliament which
addresses road safety issues by providing for stiffer penalties, permitting
electronic enforcement. improving fitness certification and licensing regime,
statutory provisions fo- protection of good Samaritans and recognition of IT
enabled enforcement systems.

Ministry has decided to install crash barriers at accident prone locaticns on
National Highways on Hilly Terrain.

Workshops on matters related to Road Engineering are conducted to sensifize
officers of PWD and other executing agencies.

Earmarking of 10% of total CRF accrual of State /UT for road safety works.
Provision of Road over Bridges (ROBs)/Road under Bridges (RUBs) at all the
railway fevel crossings.

Y



ANNEXURE-1
ANNEXURE REFERRED TO IN REPLY TO PART (a) OF LOK SABHA STARRED

QUESTION NO. 21 ANSWERED ON 17.11.2016 ASKED BY SHRIMATI SUPRIYA SULE

AND SHRI MOHITE PATIL VIJAYSINH SHANKARRAO REGARDING ACCIDENT
PRONE ZONES

State/UT wise break up of biack spots based on fatalities of 2011, 2012 2013

1 & 2014 on National Highways |
| Black spots on NHs |
‘ | . hal:;d on ‘ Bla;k 23‘::: ggf:ﬁs Total Black |
oF | State/UTs |l 2011,2012,2013 o Spots
. ‘ fatalities :
| | Ne. of spots No. of spots No. of spots |
1 Andhra Pradesh | 3 ] 9
2 | Arunachal \ 0 |
Pradesh
3 | Bihar 25 0 25
| %4 | Chhattisgarh 29 1 30
L5 | Gujarat 25 1 26
6 | Harvana | 33 5 38
| 7 | Himachal
.| Pradesh : L ?
8 | .I?mmu_and - | 2 9
Kashmir |
9 | Jharkhand 26 0 . 26
10 | Karnataka 86 0 86
11 | Kerala 29 A 33
| = T;’iﬁzﬁ | 75 29 54
13 | Msharashtra 34 i 35
14 | Meghalaya 8 0 B _l
15 | Mizoram 1 0 i |
16 | Nagaland i ] 2 3
17 | Orissa A 10 2 12 |
18 | Rajasthan 58 | 3 61 E
19 | Tamil Nadu 100 '; 4 102
. 20 | Telangana 71 1 5 76
{ 21 | Utiar Pradesh 100 4 104
' 22 | West Bengal 31 ] 32 !
23 | Delhi 13 0 13 1
| Total 726 { 63 78¢ 1
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ANNEXURE-II
ANNEXURE REFERRED TO IN REPLY TO PART (b) OF LOK SABHA STARRED

QUESTION NO. 21 ANSWERED ON 17.11.2016 ASKED BY SHRIMATI SUPRIYA SULE
AND SHRI MOHITE PATIL VIJAYSINH SHANKARRAQO REGARDING ACCIDENT
PRONE ZONES

-
State/UT wise break up of black spots wise fatalities for 2014 on National Highways
Black spots wise fatalities for 2014
Sk No. State/UTs
No. of black spots Mo. of fatalitics

! Andhra Pradesh 1 16
Z Arunachal Pradesh 0 0
3 Bihar ¢ 0 a
4 Chhattisgarh 1 11
3 Gujarat 1 70
6 Haryana 5 ] 63
7 | Himachal Pradesh 0 0
8 | Jammu and Kashmir 2 34 B
? ! Jharkhand 0 0
10 Karmataka 0 {
1 Kerala 4 49
12 Madhya Pradesh 29 481
13 Maharashtra ] 16 _
14 Meghalaya 0 g
15 Mizoram 0 0
16 Nagaland 2 45
17 Orissa 2 30
'8 | Rajasthan 3 39
19 | Tamil Nadu 2 21 B
20 Telangana 5 63
21 Uttar Pradesh 4 55
22 West Bengal 1 13
23| Delhi | 0 0

| Total | 63 949




ANNEXURE-I

ANNEXURE REFERRED TO IN REPLY TO PART (d) OF LOK SABHA STARRED
QUESTION NO. 27 ANSWERED ON 17.11.2016 ASKED BY SHRIMATI SUPRIYA SULE

AND SHRI MOHITE PATIL VUJAYSINH SHANKARRAO REGARDING ACCIDENT
PRONE ZONES

Road Safety Augit Findings on NEs:

e

Development of intersection of WHs with cross roads were not adeguate as per Indian
Roads Congress (IRC) standards and specifications

Approaches 10 service lanes of NHs were not as per IRC standards and specifications.
Opening of vnauthorized median opening on NHs was causing safety hazard to traffic.
Road signs and road furniture were not as per IRC standards and specifications

5. Metal Beam Crash barrier was not provided as per requirements,

6. Hazard markers were not provided fo wam the users.

7. Advance warning signs were not provided as per the IRC guideline.

8. Traffic calming measures like rumble strips were not provided.

9. At pedestrian crossing locations, the medians were not at desired level.

10. Speed breakers were not provided on the cross roads.

11. Inadequate sight distance on the curves.

2. Night illuminstion at intersections, median openings was not adequate.

i3. Road marking was faded at several locations.

i4. Road Studs were damaged.

15. Chevron signs were not provided at the curved portion,
16. Width of culverts near the junction was inadequate.

. Delineators were not provided as per IRC standards and specifications,
18. Damaged road signs were not rectified.

19. Length of service road was inadeguate.
. Growth of plantation on the median near the junciion was obstructing the visibility.

21.Foot over bridze was required at high intensitv traffic location for safe pedestrian
crossing.

22. Dedicazed Raised ocipath was required for pedestrian safety.

23, Pedestrian guard reil ves not provided at the median and footpath.

. Presence of bus bay and bus shelter near the junction was unsafe for traffic.

. Retro-reflective stickers on metal beam ecrash barriers (MBCB) were missing. Damaged
MBCB sections weic not repaired.

. Vehicular/ Pedestrian Underpass was required at high intensity crossing traffic.

L AR
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HON. SPEAKER: Dr. Kirit Somaiya.

<. frdie wim ; areny gerewn, § @9 off welRT v @red § 3w TER 9 91 ofdases
Y § o T Aded aiifie Mags v @ g A & ¥ Q@ wWiew § . ()
AR oW R A9 dre ¥ o voR ¥ w9 favar Srem) L (S9EE) $9 YeR & <id wWicd
¥ o vfsen e § . (caaum) 9@ el TRert Afted wiiRe vage wRT @
e & FewR @ w1 BT 82 . (@EHT)

SF URaed iR WOEr JAeg ¥ 0sg W, 9w aRae darer § ey W=l wen wwna
ity gdve damerm & wroy Wt (SN wegRE wwwishE) o sy wEew, oo fen ey
YR B 789 AP Wieyg &1 .. (a) 39 ©id Wied B AP D @ oY gE FRER A
afthaar § @ Trar § iR S¥ W vweE ft o B . (SEg) AR WE @ o U §
5 o ofReew B0 & Sl o RTEe @R W $9 5 2l .. () o iR W
T AN B 99 Rawa Sl 2l L (@EuE) 99 IRaR & &S gew @ T T 99y
vftRise 8 WD § SR SEE O Fell IR § AT Wl "R o WiRn v, o Rl A e
TUD! DY TS B Th, I forg ff wWeR Ao a0 § L (S S wshy ot
3R TRPIN-C 8, @ SR TR ARE T W FEAGEE W TSR IW S TEHE-9 8, 89 W
P URASE B 6] Tdaid] AT 4 B8 SoN W4 06 1 I9$] seavd & S &R
SHFT AT HIGTAT AT . (TET)

A STee ¢ MY [STrer P T8 Ty o
... (eTaem)

HON. SPEAKER: You do not want discussion. We are ready.

... (Interruptions)
SHRI THOTA NARASIMHAM : Madam Speaker, eight black spots are identified
in Andhra Pradesh. What remedial measures are required to be taken? What action
has been taken to curb these black spots in Andhra Pradesh? Thirty per cent of the

driving licences in Andhra Pradesh are bogus. It is proposed to set up an online

system.
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Is it a fact that out of 18 crore driving licences, 5.4 crore licences are
bogus? ... (Inferruptions) I would like to know whether there is any proposal with
the Ministry to create a centralizd system to eliminate fake and bogus driving
licences from active licences. ... (Interruptions)

What are the steps taken by the Ministry to improve roadside amenities for
quick response and transfer of accident victims to hospitals/trauma centres in
National Highways? ... (Interruptions)
| AIHE TS  mEeT, Oy Wy § one =t Wi #.. (Fay™) T e Wie T4
sngSfemrs fvar mar 1. (a) & =i Wie & g ¥ 3gd far e § o apft oo
Al ¥ S T2 Rrew a1 gon o1 % 98 I Avd B fog fowm @ 78 S oma
oL, (HTUM) IS T WA F MR T & AH-WR IHRT HGIA R T A18Y, qE TE
@ T digere Fgdl S & ¥, UKW W argHl I AT gGdl O /& Bl (TIEF) WA
10 TRIE TR eyl 9T 9 ® £ (e o fRufy 7 I I <iifse &7 3 = aeE
¥ gy oY B PIRE @ Bl (aeum) To faex 26 emsefRwE fhy € 26
WEE FEWBE P I© gH AT T8 F DY FY AR I9A G = @ g g I7
frar ¢ f5 o7 SfioR o7 @9 9 SO@ sR(E o Rl (eEm) SfieR & 917 o9 e
fFaax S, Tar 9T, SS9 auy o 89 @l (wmawe) 7 fiemer o UfRiees B W/
¥ YR ) B B & AT o i 3R R O 9 S TN oR %€ .. (araer)
DR. BOORA NARSAIAH GOUD (BHONGIR): Madam Speaker, I thank you for

giving me this opportunity. ... ({nterruptions)

Madam, human life is very precious and once a life goes, we cannot bring it
back. ... (Interruptions) But unfortunately, when we see the length of the roads in
the country, the number of accidents is the highest in India compared to any other
country in the world. ... (Inrerruptions) For example, though our State Telangana
is a smaller State, the number of accidents is higher compared to bigger States like-
Uttar Pradesh, Madhya Pradesh and Bihar. ... (/nterruptions)

~ I'would like to bring it to the notice of the Minister, through you, that I
have already written to NHAI for construction of vehicular underpasses in NH 163

and also in NH 65 in my State of Telangana. ... (fnterruptions) It was agreed and



administrative and financial clearances were also given for the same. ...
(Interruptions) Now, 50 per cent of the tenure of this Lok Sabha, that is, 2 ¥2 years
have passed. ... {({nterruptions) But still the work has not yet started on the
ground. ... (Jnterruptions) So, I would like to know as to when the work is going
to start for the construction of these vehicular underpasses. ... (Interruptions)
Secondly, demonetization will also lead to increased spending in
infrastructure. ... (Interruptions) So, 1 do hope that in future roads are constructed
with more safety features. ... (Interruptions)
A wegE ver.AtSn @ w8k, mﬁﬁuwaﬁﬁﬁwq\m% ECRIEHR R E G
76 <o Wi sngsfwrd Ry 1y €. (Aeum) a9 WaR 9T wlogga & 5w #
R d Ufveew @ Bl (U)W Pd Y 9w § G¥Ee gRd W o9 o
ey B9 € 3R I 1.46 TG QAN @) AEE ARA B (SIqEH) ST A5G T O,
SF A W, Sud Y Y e 3 ok ik ¥ e o yw B L. ()
Sy Wl TE @i Wie e T i o, v8 W we ¥ d-dfnan Adasww w
R B ST WS AN B o" B WRh § BT A9 W @) ff @ @ie & vy H
angsiewTg fear 8., (waum) R 5o & 78, (ovew 8 & O - €, swe g
Je ARY HIRT I o g fomn, SEem W sy S A ' SN @ T ST T
T ft WY & EL (r9uE)
TE s AR SNaRfsw a9 € I8l famer o § O foel o g 49 &) A
R @ g Www—wwmmﬁ%mmmé%%ﬁﬂﬁﬂﬁwﬁ
AEeSTH U6 IRT B &, DI U9 RS B84 B § 9 detge B g 3 Ry
# 59 s9me R @ 8 1 A A § A vge § @ W <& IO A BE <Qw wiew
W 63 A W A % g, el wiSed § g gE ¥ o It [ F e 8 <O wied
1 XdRerE B IR FREE B | TR A w1 ¢ b el /1 wiell S § Yo wred
Lot @ e SR vy T E 4% 9w v # w0 R a0 A 9 wa §
|

1L mm%imﬁmﬁmwaﬁﬁﬁﬁﬁﬁméwwmﬁ%ﬁ

| TR S e % e A o, et A el ¥ o o Rorg wY ate v 8, g

ll1- wﬁﬁmmwmaﬁ?mﬁﬁmaﬁwwmﬁeﬂmmwm
B
'\ e, 39 foU &Y gwe By wE ave © @] L (@raum)
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AT aed s L o Sl
AT emeT 1 YS! Ofl, JMUFT WD T A& gon?
T arenE : WSS o, oY 4w Y e W) WYl H#IE® ST B Sg|

|

AT STemet < = B, ST STaei-argeT e W) WSyl

SHRI A.P. ITHENDER REDDY : Madam, I would like to ask the hon. Minister
regarding the accidents, which are taking place at National Highway No. 44,
There is a village, which is named as a ‘widow village’. Almost all the men in
that Tanda area have expired. There is no man alive there; only women are there.
There was a big article, which has come out in ‘The Hindu’, which says: “It is only
a widows’ village”... (Interruptions)

Madam, after so many representations, no action has been taken till now.
Similarly, there are black spots in some other areas, viz., Kothakota, Janampeta,
Adakal and Jadcherla about which, we had also given a lot of representations.
Many a people, when they are just crossing the roads, they are being killed. A
lump of mutton piece is being put on the road. We had, many a time, asked the
Ministry to take action and to give us underpass roads or bypass roads but no
action has been taken till now... (Interruptions)

I would request the hon. Minister to please see that these works are taken
up immediately.... (Interruptions)

A I oA Atsf @ A sws Ao, TRised 8w @ erw B E vee, o9
DU BIR aF dodd Tan 5, If Ry § twrikew @7 Y Twew F:f 2 @R, W
ot aE HSF TR H & TN AN A 3R A9 B F B SR FRa € a1 K1 Rfa
¥ gRiSe & O 2 ok 99 Ry, o T 3% 9 8 R IR # Pig WE 3 e 7
o snsSfews «& frar A ek vw W argdfedt W @ v A & 9wl
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GOVERNMENT OF INDIA
MINISTRY CF RCAD TRANSPORT AND HIGHWAYS

LOK SABHA
'UNSTARRED QUESTION NO. 443
ANSWERED ON 17™ NOVEMBER, 2016

EXPRESSWAYS IN ANDHRA PRADESH

443.SHRI Y. S. AVINASH REDDY:
SHRI1JAYADEV GALLA:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS

F5F IREgsT AR TFAE #A
be pleased to state:

(a)  whether it is true that the Government of Andhra Pradesh has prepared an estimation for
Expressway between Anantapur and the new capital of Andhra Pradesh, Amaravati, and the

same has been submitted to National Highways Authority of India (NHALD), if so, the details
thereof,

(b)  whether it is also true that NHAI has also allotted National Highway numbers to Anantapur-
Amaravati and Kurnool-Doma highways; and

(c) the time by which the work is likely to be started and completed?

ANSWER

THE MINISTER OF STATE IN THE
" MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

(SHRI PON. RADHAKRISHNAN)
(a)  No Madam.

(b) Anantapuram-Amaravathi Expressway is not a National Highway. Kurnool to Dornala stretch
has been declared as National Highway No. 340C. Detailed Project Report (DPR) for this stretch is being
“prepared by NHAL -

{©) It is too early to indicate the likely time by which the construction work will be started and
completed.

ook e e
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; Abbendix - V17
GOVERNMENT OF INDIA

. MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA
UNSTARRED QUESTION NO. 4732
ANSWERED ON 15™ DECEMBER, 2016

[NTEGRATED TRANSPORT DEVELOPMENT

4732. SHRI DUSHY ANT SINGH:
Will the Minister of ROAD TRANSPORT AND HIGHWAYS

5% qag AR THARET FHAY |

be pleased to state:

(a) whether the Government plans to set up coordinating, policy and planning institution dedicated to

formulating integrated transport development as proposed by the National Transport Development
Policy Committee, if so, the details thereof; and

(b) the details of sieps taken for capacity building and research and development for creating necessary
talent to meet the chalienges of the transport sector?

ANSWER
THE MINISTER OF STATE IN THE
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
(SHRI PON, RADHAKRISHNAN)

(a)  The Repoii of the National Transport Development Policy Committee was submitted to
the Gevernment of India in January, 2014. The recommendations of the report are yet to be
accepted by the Government.
b gl s e

(b)  The Central Road Fund (CRF) (State Roads) Rules, 2014 inter-alia stipulates earmarking
1 % out of the CRF for meeting the cost of quality control. for monitoring of works and towards
training, research and development by the Central Government. Ministry of Road Transport &
Highways has taken decision that the Skill Development / up gradation of workmen in the
Highway Construction sector, for projects with civil works of Rs,100 Crore and above, would be
taken up by the concerned Project Head / Executive Engineer looking after the concemned project
through the Authorized Training centres of Directorate General of Training (DGT); preference
may be given to the institutes located near the Project site. The source of funding for the training
cost is from the provision of the contingency fund at a rate of 0.05% of the Total Estimated Cost
of Civil Work. Besides. Ministry of Road Transport & Highways also sponsors training
programme, organized by different premium institutions of the country, for officers of State

Transport Department as well as traffic police for capacity building and to create talent to meet
the challenges of the road transport sector.
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Abbendix~ VI
GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA
UNSTARRED QUESTION NO. 1325
ANSWERED ON 9™ MARCH, 2017

UPGRADATION OF ROADS
1525. SHRIMATI BUTTA RENUKA:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS

be pleased to siate:

(8)  whether there is any proposal to convert Kadapa-Ranigunta road forming part of
Hyderabad-Chennai and Mumbai-Chennai road from the existing two lane to four lane/six
lanes;

{b)  whether any survey has been conducted on the traffic which has gone up considerably
becanse of Chennai and Krishnapamam Poris;

(c)  if so, the details therect along with the estimated cost of widening the road;

(d) the time by which the work is likely to commence and the probable date of completion;
and

{e)  if not, the reasons for not considering the upgradation of this road?

ANSWER

THE MINISTER OF STATE IN THE
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

(SHRI PON. RADHAKRISHNAN)

@) io {e) Kadape-Ranigunia road has recently been notified as National Highway (NH No.

716). Feasibility study for the sireich is in progress by Government of Andhra Pradesh. As per

traffic survey conducted by the State Government, the road qualifies for widening to 4-lane. As [
fhefeambmtystudyrepom@PRhasnotbeauﬁnaltsed mstooearlybsayabouteshmaieeostof '
widening as well as probable date of completaon of the project. o T e o T
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GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LLOK SABHA

STARRED QUESTION NO. *163
ANSWERED ON 27™ JULY, 2017

ABMEDABAB-VADODARA EXPRESSWAY

*163. SHRI VINOD LAKHAMASH! CHAVDA:
SHR1 DEVUSINH CHAUHAN:

Wiil the Minister of ROAD TRANSPORT AND HIGHWAYS

wem aftage AR oAt F@f
be pleased to state:

(a)  the details of funds invested in the construction of Ahmedabad-Vadodara expressway;
(o)  the amount of investment recovered so far by way of toll;

(¢c)  whether the amount invested on construction of said expressway is being recovered in
terms of vehicles or years;

(d)  if so, the detaiis thereof and if not, the criteria/norms adopted for the purpose; and

(e}  whether the construction of said expressway is fully completed and if not, the reasons for
charging toll fee by the company?

ANSWER
THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS

(SHRI NiTIN JAIRAM GADKAR))

(a) to (e) A statement is laid on the Table of the House.
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STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (¢) OF LOK SABHA
STARRED QUESTION NO. 163 ANSWERED ON 27™MJULY, 2017 ASKED BY SHRI
VINOD LAKHAMASHI CHAVDA AND SHRI DEVUSINH CHAUHAN REGARDING
‘AHMEDABAD-VADODARA EXPRESSWAY’

(a) to {d) The Ahmedabad - Vadodara Expressway was completed in 2004 at a civil
construction cost of Rs 572.11 Cr. An amount of Rs. 479.02 crore as user fee was collected from
2004 to 2012,

In 2011, the project was awarded as a combined project, comprising Six Laning of
Ahmedabad- Vadodara section of NH-8 and improvement of Ahmedabad - Vadodara
Expressway(NE- 1) on DBFOT (Toll) basis. Appointed date was fixed on 01.01.2013 and
construction work was completed in 2015, The concession period of the project is 25 years i.e.
up to 31.12.2037.

As per provisions of the Concession Agreement, the user fee is collected by the
Concessionaire from Appointed date i.e. 01.01.2013. The Concessionaire has collected user fee
amounting to Rs. 798.32 crore from 01.01.2013 10 31.01.2017.

- Further, in accordance with tbe provisions of the Concession Agreement, the
Concessionaire is to pay premium to NHAI @ Rs. 309.60 Cr per annum with annual increase of
5% as compared to the immediately preceding year.

As per the data submitted by the Concessionaire, they have incurred an expenditure of Rs. 4670
Cr on developing both the stretches, and have paid Rs. 717.39 Cr to NHAI as premium, from
01.01.2013 to 31.12.2016. NHAIL has approved part deferment of premium from 2014-15
onwards as per extant policy .

(e) The construction work of Ahmedabad- Vadodara Expressway was completed in 2004 and
user fee collected up to 2012. Afterwards user fee for combined project of Ahmedabad-
Vadodara Expressway and Six laning of Ahmedabad- Vadodara section of NH-8 is collected as
per the provision of concession agreement which would continue up to 31.12.2037.
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Abbendixy-X

GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA
UNSTARRER QUESTION NO. 4814
ANSWERED ON 10™ AUGUST, 2017

MAINTENANCE FREE HIGHWAYS

4014, SHRI R. PARTHIPAN:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS

be pleased to state:

(2)  whether the National Highways Authority of India (NHAI) and IIT-Kharagpur
collaborative research project to develop technology to construct long lasting
maintenance free highways is progressing well;

(b)  if so, the details thereof;

(¢)  whether the IIT has communicated any success in its experiments conducted so
far, if so, the details thereof; and

(d)  whether the Government is planning to use the new system on selected roads,
if so, the details thereof?

ANSWER

THE MINISTER OF STATE IN THE
MINISTRY OF ROAD TRANSPORT & HIGHWAYS

(SHRI PON. RADHAKRISHNAN)

- {a) to(d) The National Highway Authority of India has assigned the works of
| | Laboratory & Field Investigations on Pancled Cement Concrete Pavements for

t \ Highways and Research proposal on Deve[opmem of High Modulus Asphalt Mixes
\tor“[ftaia ngbways to IIT-Khaxagpur and same are in still on experimental stage.
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hdty- X
GOVERNMENT OF INDIA o =

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA
UNSTARRED QUESTION NC. 1113
ANSWERED ON 21" DECEMBER, 2017

ONGOING NATIONAL HIGHWAY PROJECTS

1113. SHRIN.K. PREMACHANDRAN:
Will the Minister of ROAD TRANSPORT AND HIGHWAYS

be pleased to state:

(@)  whether the Government proposes to complete the ongoing National Highways
development in a time bound manner, if so, the details thereof and the action taken thereon;
(b)  the progress and status of National Highway development works in the State of Kerala

including Kollam;

(¢)  the iritiatives of the Government for development of Kollam-Kottavasal National
Highway; and

(d)  the present status and progress of the work and the proposed date of completion of the
work?

ANSWER

THE MINISTER OF STATE IN THE
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

(SHRI MANSUKH L. MANDAVIYA)

(2) Yes, Madam. The works are being monitored b- Supervision consultant/ Authority
Engineer on day to day basis and also by State PWD of Kerala/Ministry/ NHAIL
(b) 8 Nos. of National Highway development works in a length of 198km are in progress

in the Staie of Kerala. The details are at Annexure-1.

(c) and (d) Detailed Project Report (DPR) for Kollam-Kottavasal NH-744 for its development to
two lane with paved shoulder standard is in progress. d

——
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ANNEXURE-]

ANNEXURE REFERRED TG IN REPLY TO PART (b) OF LOK SABHA UNSTARRED
QUESTION NO. 1113 FOR ANSWER ON 215" DECEMBER, 2017 ASKED BY SHRI NK.
PREMACHANDRAN REGARDING ONGOING NATIONAL HIGHWAY PROJECTS

asked by SHRI N.K. PREMACHANDRAN.

Status of msjor ongoing National Highway works in the State of Kerala

Sl | Name of the Project Total Length
Ne. length completed
(in Km.) | (in Km.)

6-laning of V:adald:ancheryH Thrissur section of NH-544 on 2835 .00

1. | BOT(Toll) basis
4-laning of Thiruvananthapuramn Bypass from Kazhakuttom to 26.80 50,35

2. | Mukkola on NH-66 under EPC mode 2

3. | 4-laning of Thiruvananthapurama Bypass from Mukkola to 16.20 0
Kerala/Tamilnadu Border on NH-66 under EPC mode )

4. | 4-laning of Thalassery — Mahe Bypass on NH-66 on EPC mode | 18.60 0

5 | Construction of Alappuzha bypass on NF-66 on EPC Mode 6.80 ¢

6 | Construction of Kollam bypass on NH-66 on EPC Mode 13.00 1.60

7 | Widening to 2 lan¢ with paved shoulders from Nattukal to 46.72 0
Thanau Jn in Palakkad of NH 966 on EPC Mode ;

8 Rehablitation and upgradation of NH-85 from Bodimettu to 41.78 0
Munnar to 2 iane with paved shoulders on EPC Mode i

LRS-
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GOVERNMENT OF INDIA ’ Abbenciiv- AT
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA

UNSTARRED QUESTION NO. 2895
ANSWERED ON 04T JANTJARY, 2018

CONSTRUCTION OF BRIDGES OVER BRAHMAPUTRA

2895. SHRI KAMAKHYA PRASAD TASA:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS

TS® Uaee SR TR Al

be pleased to state:

(a) the number of bridges proposed to be constructed by the Government over River Brahmaputra
along with the DPR prepared till date for such bridges;

®) the status of all the bridges to be taken up; and

(c) the details of roads that are yet to be 4-laned in State of Assam and the progress of the 4-
laning of roads from Numaligarh to Jhanji along with the funds sanctioned for maintenance
works in this regard?

ANSWER

THE MINISTER OF STATE IN THE
MINISTRY OF ROAD TRANSPORT & HIGHWAYS

(SHRI MANSUKH L. MANDAVIYA)

(a) & (b) Three number of bridges have been proposed for Construction by the Government over
the River Brahmaputra. Consuitancy services for the preparation of Detailed Project Reports (DPR) for
these bridges have been awarded. The detailed of these bridges are given at Annexure-I.

(c) 1026 km of National Highways in Assam have been approved for four-laning, out of this 12km
is under implementation with State PWD, Assam, 649km with National Highway Authority of India
(NHAT} and 365km with National Highways and Infrastructure Development Corporation Limited
(NHIDCL). Four laning of roads from Numaligarh to Jhanji has been awarded by NHIDCL in two
packages on EPC mode under which the concessionaire/contractor is responsible for maintenance works

during construction. Hence no separate fund is sanctioned for the purpose. The status of 4-laning from
Numaligarh — Jhanji is given at Annexare —I1.
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REGARDING “CONSTRUCTION OF BRIDGES OVER BRAHMAPUTRA”

ANNEXURE-]

ANNEXURE REFERRED TO IN REPLY TO PART (a) & (b) OF LOK SABHA UNSTARRED QUESTION
NO.2895 TO BE ANSWERED ON 04.01.2018 ASKED BY SHRI KAMAKHYA PRASAD TASA

Sl | NH Location Tentative Agency entrusted | Status of DPR |
No | Ne. Length (km) !
1. | 127B | Between Dhubn i Assam 14 NHIDCL Draft DPR
and Phulbari in Meghalaya prepared
2. | 52& | Between Gohpur on NH-52 12 NHIDCL Under
37 and Numaligarh on NH-37 preparation
3. 715 | Between Kaupati and Rowta 12 PWD Assam ~Under
preparation
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ANNEXURE-IT

ANNEXURE REFERRED TO IN REPLY TO PART (¢) OF LOK SABHA UNSTARRED QUES’EION
NO.2895 TO BE ANSWERED ON 04.01.2018 ASKED BY SHRI KAMAKHYA PRASAD TASA
REGARDING “CONSTRUCTION OF BRIDGES OVER BRAHMAPUTRA”

Sk NH Length

No NH Section (k) Agency Progress

Four Lanihg of Numaligarh to (i) Financial Pro i'esg
Jorhat section from Km. 402.500 to 16.09% g i
1 | 37 |{Km.453.000 (Design Km 403.200 | 39.72 | NHIDCL | r 0’

to Km 454.240) except Dergacn gg;};ysmal Progress -
bypass {(with Toll Plaza) '
Four Laning of Jorhat to Jhanji

2 | 37 | sectlon from Km. 453.00 to Km. 37.8 | NHIDCL | Work awarded to M/s
49108 - | GDCL on 09.11.2017.
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Abbendty - XTT1

GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA
UNSTARRED QUESTION NO. 3836
ANSWERED ON 9™ AUGUST, 2018

UNIFIED VEHICLE TAX SYSTEM
3836. SHRI E.T. MOHAMMED BASHEER:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS

be pleased to state:

(a) whether the Government proposed to have Unified Vehicle Tax System throughout the
country;

{(b) if so, whether the Government has examined the losses which may arise in the State like
Kerala; and

(c) if so, the remedial steps proposed to be taken by the Government to compensate this loss?

ANSWER

THE MINISTER OF STATE IN THE
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
(SHRI MANSUKH L. MANDAVIYA)

(a)to (¢) Yes Madam, a meeting of the Group of Transport Ministers of the States was held
on 19.04.2018 which has recommended Harmonisation of Motor Vehicle Taxes across different
States. Staies have been requested to examine the proposal.

—
--—'—v‘-v—-"_'—"_"_-‘-_—
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Abbendirx -

GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA
STARRED QUESTION NO. 43
ANSWERED ON 13™ DECEMBER, 2018

CONSTRUCTION OF NATIONAL HIGHWAYS

“43. SHRI RAVINDRA KUMAR PANDEY:
DR. RAVINDRA KUMAR RAY:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS

wew UReE i romrt W3R
be pleased o state:

(a) whether it is a fact that the National Highways (NHs) network in the country has grown
mani-fold during the last four years and if so, the details thereof;

(b} whether consiruction of National Highways, NH-333, NH-114A and NH-133 is running
behind schedule and if so, the time by which the construction of these highways is likely to be
compieted,

(¢} whether the Govermment has taken steps for construction of new National Highways from

Madhupur-Loharjori. Godda-Pakur and Kahalgaon-Barahat Mirza Chowki and if so, the details
ihereof;

(d) whether in principic approva! has beer given for construction of four lane road from
Bagodar w0 Deoghar vin Seria-Dhanwar-Jamuve-Chakai and Jasdeeh located on NH-2 and to

declare the roaa from Chauira to Fatchpur Mod, Teesri, Gawan and Satgawan Govindpur PWD
Road as Navional Highway; and

(€) i so, the details thereof including the siatus of both the roads along with the time by which
tizz construction on thess roads is likely to be started?

ANSWEK

THE #iNISTER OF STATE IN THE
MINIETRY OF ROAD TRANSPORT AND HIGHWAYS

(SHRI MANSUKH L. MANDAVIYA)

(a) 1o le) A siaiemen iz laid on the Table of the House.
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STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (¢) OF LOK SABHA
STARRED QUESTION NO. 43 ANSWERED ON 13.12.2018 ASKED BY SHRI
RAVINDRA KUMAR PANDEY AND DR RAVINDRA KUMAR RAY REGARDING
CONSTRUCTION OF NATIONAIL HIGHWAYS

(a) This Ministry is primarily responsible for deveiopment and maintenance of National
Highways (NHs) in the country. The total length of NHs has been enhanced from about 91,287
km as on 31.03.2014 to about 1,31,326 km at present. Further, the Ministry has approved In-
Principle declaration of about 53,031 km length of State roads as new NHs subject to outcome
of the Detailed Project Reports (DPRs),

(b)  The total lengths of NH-333, NH-114A and NH-133 are about [61 km (Bihar - 141 km,
Jharkhand- 20 km), 311.60 km (Jharkhand - 298 km, West Bengal -13.60 km) and 134 km
(Bihar - [1 km, Jharkhand - 123 km) respectively.

Projects in about 59 km (Bihar ~ 39 km, Jharkhand ~ 20 km) and 156.90 km (Jharihand)
length have been taken up on NH-333 and NH-114A respectively, Of which about 32 km (Bihar
— 12 km, Jharkhand - 20 km) and $3.4 km (Jharkhand) have been completed on these NHs
respeciively. Project in about 48 km (Bihar - [1 km, Jharkhand - 37 km) taken up on NH-133
have been completed. Projects in atout 27 km (Bihar), 93.5 km (Jharkhand) on NH-333, NH-
114A respectively are in various stages of progress; these are now targeted for completion in a
phased manner by February, 2020,

National Highways Authority of India (NHA) had invited bids for projects for
widening to four lanes of Pirpaiti (km [.7) — Gandhigram (km 50.80) — Hansdiha (km 95.77)
of NH-133 in the State of Jharkhand under two packages (Package 1: km 1.7 — 50.8; Package
2: km 50.8 —95.77) on 22.08.2017 and 26.09.2017 respectively with extended bid due dates as
24.01.2018 and 08.01.2018 respectively in anticipation of completion of pre-construction
activities in the iniervening pcnod However, due to development concerni ling allotment of coal
biock affecting 20 km of package ahgnment, the alignment of both the e packages s under rev:_ew_

'by NEfAT 7 Consultation with Bharat Cokmg Coal Ltd. (BCCL), Eastern Coaifi elds Ltd. (ECL),__'

- R — e

S‘ta‘te‘Gove'mnrénTBtharkhanTand othcr Stakc holders. It is premature to indicate any time
frame for - development of the stretck: at this stage pendmg finalization of its revised alignment,
land acquisition plan and Detailed Projeci Report (DPR) in mutual consuitation with the
stakcholders.

The bids for project for widening to two lane and strengthening of NH - 1 14A between
km 141 and 184 could not be finalized as the matter is subjudice in the Hon’ble High Court of
Delhi,

Balance length of about 102 km of NH-333 in Bihar and [54.7 km length of NH-[14A
{Jhakhand — 141.10 km, West Bengal — 13.60 km) are being maintained in traffic worthy
conditions as per inter-se priority and availability of funds,
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The details of projects taken up on NH-333, NH-114A and NH-133 along with their
sanctioned costs, initial target dates for completion, present status and revised targets for
completion is Annexed.

{c}io () The total length of NHs in the State of Jharkhand has been enhanced from about
2.968 km as on 31.03.2014 to about 3,367 km at present. Further, about 2,092 km length of.
State roads for the State of Jharkhand have been approved “In-Principle” for their declaration
as nevw NHs subject to ouicome of their DPRs, Initiatives have also been taken up for
preparation of these DPRs.

The siretches of State roads connecting Madhupur-Loharjori, Bagodar — Saria -
Dhanwar - Jamue — Chakai - Jasdeeh — Deoghar and Chatra — Teesri — Gawan ~ Satgawan —
Gobindpur - Fatehpur Mod have been approved * In-Principle” for declaration as new NHs
subject to outcome of theit DPRe. Further, two nos, of works under Central Road Fund (CRF)
Scheme have been sanciioned in the Pataldih - Deori-Gawan- Satgawan section in tota! length
of aboui 73 km for total estimated cosis of Rs, 164.47 crore.

The alignment of NH-333A has been extended from Godda upto junction with NH-
133A near Pakur in the State of Jharkhand via Suderpahari, Litipara vide notification dated
19.09.2018. Process has been initiated for preparavion of its DPR.

NHAI is in advanced stage of finalization of the DPR for development of Munger —
Mirzachowki section of NH-80 (new NH-33) between km 65 to km 190 in the State of Bihar
to four lane standards including Bhagalpur bypass, of which Kahaigaon-Mirza Chowki is a
parl, Barahat is vonnected with Kahalgaon — Mirza Chowki section of NH-33 via NH-133,
which hzs zlready been widened to two jane with paved shoulders in March, 2017,



ANNEXURE

ANNEXURE REFERRED TO IN REPLY TO PART (b) OF LOK SABHA STARRED
QUESTION NO. 43 ANSWERED ON 13.12.2018 ASKED BY SHRI RAVINDRA KUMAR
PANDEY AND DR RAVINDRA KUMAR RAY REGARDING CONSTRUCTION OF
NATIONAL HIGHWAYS

The details of projects taken up on NH-333, NH-114A and NH-133

' | Originat/ E
Sanctioned, Revised | Length |Physicsl
Sv.| AE | Name of |Length| Date of i l
2 Seate 2 cost (Rs in | target date | completed | Progress; Remark
No.| No Wk (o) Semetion | Teew) | € | (mbm) | 0N9%)
| completion
(i@l & | @ © | 0 i () ) (19) an
1 {2 Biter ! Bl diom 27012017} 516 | 21.032019] 10
( Strengihening i [
| & Widening
W T-Lane Delay due
2 withpaved | 13 [18.112016] 6851 - %‘:"ig%’g 12 91 to forest
shouldsr in AR clearance
kui 62 fo km | {
73 i
Strengthening |
& Widening
10 2-Lage
31 with paved 26 PBOIINE! 9577 17.02.2020 0 2
shoulder in
kmi 155 to km
141.05
Widening to =
2.h_ane with
. pived = _
s Jhwekhand| Shsaie i ZD 140920160 86.82 12032018 20 100 completed
lam 144 1o ki
e 162
e l_. Strengthening :
] P 2 .
5 Sharkiand] 75 B ER | 5044 15022008 6020 | 0s012019) 28 70
- v2.784
Preparation
Widening to of DPR in
4 lane from i s
5 Kn87.00: | 4 - d 0 - | tikety tobe
141,20 cumll’::e:ed
| | 28.02.2019.
[ { Bidding for
Widsning : eivil work
Streagthenin. ] I could not
| ts -y with ' bﬁ
? | e 44 [27.122016] 19600 | : 0 - finalized;
| | sirmtder feom matter is
- ke 141 09 1o I o juten
! 134.00 { ut
re | High Court,
- - : Delhi.
- Widoring © _ } >
: I ! tved kane witn !
| 5 ] :?:1;1;1‘1‘( s At _] e ] work
g l e mssgsab 3 032007| 10259 | 290820090 o | started on
Improvemen 31.07.2018
| s from km ‘
18410 216
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Sr.
No.

NH

State

Name of
Work

Length
(in km)

Date of
Sanction

Sanctioned
cost (Rs in
erore)

Original/
Revised
target date
of
completion

Length
completed
{(in lem}

FPhysical
Progress
(in %)

Remark

)]

2)

£

@)

G

10

0]

L))

(6]

19)

(i1

Widenting
Strengthening
to 2-lane with
paved
shoulder from
km 216.00 to
244,482

2848

31.03.2013

166.44

04.01.2018

28.48

completed

Strengthening
of road in km
244,482 10
251.400

6.92

31.08.2017

§.16

15.04.2018

6.92

100

completed

i1

Widening to
2-land with
paved
shouider &
improvement
from km
2514010
290.300

39.06

20.09.2017

0647

22.07.2019

28

12

133

Bihar

Widening &
Strengthening
to Z2-lane with
paved
shoulder from
km 0.00 (o
10.50

11.00

31.03.2015

28.04

27.03.2017

100

completed

i3

Sharkhand

Widening &
Strengthening
to 4-lane with
paved
shoulder from
km 1.7 0
95,77 of NH-
133

86.00

The

alignment
is under

review due |

o
developme
ut
concerning
allomnent
of coal
block

14

Widening &
Strengthening
to 2-lane with
paved
sheulder fram
km 94.00 to
131.00 of
NH-133

37

31.03.2015

183.72

07.02.2018

37

100

compieted

o
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Abbepdiy- XV

GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA
UNSTARRED QUESTION NO. 2727
ANSWERED ON 27™ DECEMBER, 2018

NORMS FOR CLASSIFICATION AS NH

2727. SHRIVINAYAK BHAURAO RAUT:
DR. PRITAM GOPINATH MUNDE:
DR. SHRIKANT EKNATH SHINDE:
SHRI RAM CHARITRA NISHAD:
SHRI SHRIRANG APPA BARNE:
SHRI DHARMENDRA YADAV:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS

TEF IRERT A TeAT WAt
be pleased to state:

(a) whether there are norms fixed to assign the National Highway (NH) tag to a road that also
includes plying of 5000 vehicles per day and if so, the details thereof}

(b) whether the Central Government of India is making efforts to finalize the new norms in this
regard;

(c) if so, the details thereof and the progress made so far in this regard;

(d) whether the Central Government of India have also indentified the roads which will be
designated as National Highways as well as to provide ali necessary amenities on these
highways; and

(e) if so, the details thereof and the time by which a final decision is likely to be taken in this
regard?
ANSWER

THE MINISTER OF STATE IN THE
MINISTRY OF ROAD TRAWSPORT AND HIGHWAYS

(SHRI MANSUKH L. MANDAVIYA)

(a) to (¢) Inter Ministerial consultations are in progress for formulation of parameters /

criteria for notifying State Roads as new Nationial Highways (NHs).,

! s

(dyand (¢) The total length of National !lighways (NHs) has been enhanced from about
91,287 km as or. 31.03.2014 to about 1,31,326 km at present. Further, the Ministry has approved
In-Prineiple de.claration of about 53,031 km ‘ength of State roads as new NHs subject to outcome

99
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of their Detailed Project Reports (DPRs); initiatives have also been taken up for preparation of
the DPRs.

Separate initiatives have been taken up for developing varicus types of Wayside

Amenities and Toilet Blocks, etc., on existing NHs.

National Highways Authority of India (NHAI) has conceptualized plans for setting up of
comprehensive Wayside Amenities for=providing parking for cars, buses and trucks,
restaurants/food courts, dhaba, fuel station, minor repair shop, rest rooms for passengers,

dormitories for drivers, kiosks for sule of miscellaneous sundry items, etc.

Further, NHAI has also_conceptualized plans for setting up Highway Nests through
Private Participation wherein private land owners/entrepreneurs/persons having minimum land
area of more than 1 Ha abutting the National Highways can participate for development of

wayside amenities as a Co-Branding partnership with NHAL

Initiatives have also been taken for setting up of Highway Nests (Mini) at toll plazﬁs for
convenience of highway users for their safe and comfortable journey with provision of toilets,
kiosks for sale of dry snacks, tea and coffee vending machine and Water, Automated Teller
Machirie (ATM), etc. |

In addition, toilet facilities are being provided at Toll plazas of NHAI for convenience of

‘Highway users.

So far 389 nos. of Highway Nests (Mini) have beer developed. About 1,129 nos. of toilet
blocks have been constructed in the Toll plazas, Letter of Awards (LOA) have been issued for
sciting up of 03 nos. of Wayside Amenities and 09 nos. of Highway Nests.

ok



Abberdiy - XUT

GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA
STARRED QUESTION Ne. 81
ANSWERED ON 27™ JUNE, 2019

CONSTRUCTION OF ROADS

“8t. SHRIRAMDAS C. TADAS:
SHRI CHANDRA PRAKASH JOBHL

Will the Minister of ROAD TRANSPORT AND HIGHWAYS
T UiEge A ot JE
be pleased 1o state:

(2) the number of proposals regarding road comstruction projects received from the State
Governments of Maharashisz and Rajasthan during the last three years;

(b} the number and details of proposals approved by the Union Government and the proposals lying
pending for consideration: and

(c) the time by which the pending proposais ave likely to be cleared?

ANSWER
THE MINISTER OF ROAD TRANSPORT AMD HIGHWAYS

(SHRI NITIN JAIRAM GADKARI)

(a) to (c)- A staisment is laid on the Table of the House.

S|



STATECMENT REFERRED TO [N REPLY TG FARTS (2) TO (¢) OF LUK SABHA STAKKED
QUESTION NO.&1 FOR ANSWER ON 27.06.2019 ASKED BY SHRIRAMDAS C.TADAS AND
SHRI CHANDRA PRAKASH JOSHI REGARDING CONSTRUCTION OF ROADS

(2} & (b) The number of proposals reccived and number of proposals approved along with their
sanctioned cost for constrvction of roads in the state of Maharashira and Rajasthan during the last
three years are as under:

SLNo. | Scheme Maharashtra Rajasthan ]
No. of|No. of|Sanctioned | No. of [No. of | Sanctioned
Proposals | Proposals | Cost Proposals | Proposals | Cost
received | approved | (Rupees in | received | approved | (Rupees in

| Crore) Crore)_

B NE(D) 245 245 | 45225.00 114 114 3326.00

2. CREF 52 53 2641.00 47 38 1438.00 |

3. NEDP- 0 | o 7993.00 Nil Nil Nit

v
4. LWE 1 1 7.1 Nil Nil Nil
[ Totml | 308 308 | 5586671 | 161 152 | 4764.00 |

{¢) 9 proposals of Central Road Fund (CRF) for the State of Rajasthan were submitted by State
Government in March. 2019, which could not be sanctioned due to Bank of sanction ratio exceeding
permissible limit as per CRF Act, 2000 and enforcement of Mode! code of Conduct in March, 2019
for Lok Sabha Elections, 2019. With the amendment of CRF Act, 2000 through Finance Act, 2018

and replacing the earlier Act, the new Act viz “Cantral Road Infrastructure Fund Act, 2000” sanction
of schemes for State Road is no longer a function of the Cextral Government.

gy
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Abbendix - XU

GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA iy SR
UNSTARRED QUESTION NO. 2119
ANSWERED ON 04™ JULY, 2019

RING ROADS IN SMALL CITIES OF TAMIL NADU

2119. SHRI SU. THIRUNAVUKKARASAR:
SHR1 MANICKAM TAGORE B..

Will the Minister of ROAD TRANSPORT AND HIGHWAYS

ZF TEE AR Tt J8
be pleased to state:
(a) whether the Government proposes to construct a Ring Road in selected smart cities
in the State of Tamil Nadu to reduce traffic problem;
(b) if so, the details thereof’
(c) the time by which the ring road is likely to be started and completed in these smart
cities;
(d) whether such ring road is also proposed in Sivakasi and Thiruthangal in
Vidudhunagar district of Tamil Nadu in view of long pending public demand; and
(e) if so, the details and the present status thereof?
ANSWER

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS
(SHRINITIN JAIRAM GADKARI)

(a)to (¢) To decongest the traffic, half Ring Roads for Coimbatore and Madurai cities are
proposed by National Highways Authority of India (NHAI) covering a length of
about 80km for each city. Detailed project Report (DPR) for Ring Road to
Coimbatore city starting at NH-181 near Therkkupalayam on the Northern side and
terminating at NH-544 near Thirumalayampalayam on the Southern side has been
taken up. In case of Ring Road for Madurai city contract agreement for Phase-1
from Vadipatti to Chittampatti for a length of 30.00 Km at a cost of Rs. 493.02
Crore was signed on 21.2.2019 with completion period of 24 months after
declaration of appointed date. Duc to the status quo orders issued by the Madurai
Bench of Hon’ble High Court of Madras on 24-04-2019, Land Acquisition process

. for the project is held up. ﬂj‘gr Phasc-IT of Madurai Ring Road of 50.00 km length.
preparation of DPR has been taken up.

(d) & (e) The work of forming Sivakasi Outer Ring Road is taken up by the Highway
Department of the Government of Tamil Nadu, Thiruthangal is also involved in the
total 10 villages in this Sivakasi Ring Road project. In the first phase, the State
Government has sanctioned Land Acquisition for this Ring Road for 22 km length

at a cost of Rs. 33.50 Crore, which was revised to Rs. 82.45 crores to cover
additional length and land acquisition is in progress.
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Abbendix ~ XViTT

GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA
UNSTARRED QU'ESTION NO. 2234
ANSWERED ON 4™ JULY, 2019

AMENDMENT IN RULES REGARDING NHs

2234. SHRI ANIL FIROJIYA:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS

be pleased to state:

(a) whether thc. Government proposes 1o amengd the rules pertaining to National Highways
(NHs); s

(b) if s0, the details thereof;

©) whether the Government proposes to give relief to common man as well as transporters
and corporate sector;

(d) if s0, the details thereof; and
(¢) the time by when the new rules are likely to be implemented?
ANSWER
THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS

{SHRI NITIN JAIRAM GADKARI)

S e has initiated the process of amending the National nghwa}'s
5 Rules, gz, A

1 (c) ¢)and | (d Various facilitation measures provided for Transporters are increase in Axle

load limits allowing carriage of higher payloads, increase in fitness periodicity from one year
to two years, simplification in terms and conditions of National Permit, allowing Transporters
to carry documents in eiectronic form.

ok

89



~ »

GOVERNMENT OF INDIA il 2
MINISTRY OF ROAD TRANSPORT & HIGHWAYS  Alpendix =XIX. o XXT

LOK SABHA

STARRED QUESTION NO. 261
ANSWERED ON 117 JULY, 2019

CONSTRUCTION OF NATIONAL HIGHWAYS

*261. SHRIMATI JYOTSNA CHARANDAS MAHANT:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS
g ulkae v Tsmnt mH

be pleased to state:

(a) the details of National Highways (NHs) proposed to be constructed in Chhattisgarh;

(b)  the total length in kilometre of each NH proposed to be constructed along with the
length in kilometre of NH constructed so far; and

(c) the time by which construction of all these NHs is likely to be completed?

ANSWER

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS

(SHRI NITIN JAIRAM GADKARI)

(a) to (c) A statement is laid on the Table of the House.

20



STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO {(¢) OF LOK SABHA
STARRED QUESTION NO.26]1 FOR ANSWER ON 11.67.2019 ASKED BY SHRIMATI
JYOTSNA CHARANDAS MAHANT REGARDING CONSTRUCTION OF NATIONAL
HIGHWAYS

(a) to (c) A length of 628 km of National Highways passing through State of
Chhattisgath is proposed to be constructed during next two years i.e. 2019-20 & 2020-21. A
length of 1451 Km of National Highways has been constructed during last five years (2014-
19) in the state of Chhattisgarh. The details of total length in kilometre of each National Highways
(NHs) proposed to be constructed along with the length in kilometre of NH constructed so far and the
time by which construction of all these NHs is likely to be completed is annexed below.
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ANNEXURE

ANNEXURE REFERRED TO IN REPLY TO PART (a) TO (c) OF LOK SABHA STARRED
QUESTION NO. 261 FOR ANSWER ON 11.07.2019 ASKED BY SHRIMATI JYOTSNA
CHARANDAS MAHANT REGARDING CONSTRUCTION OF NATIONAL HIGHWAYS.

A) Length of each NHs proposed to be constructed:

|
l Length proposed to be constructed Target date of
Sr. No. NH. No (km) completion
| 2019-20 2020-21
1 NH-78(New NH-43) 104.60 115.36 March-2021
- NH-130 A 21.0 11.40 Nov-2020
E 22 NH-217(New NH-353) 7.00 - March-2020
4 NH-43(New NH-30) 42.00 74.88 March-2021
5 NH-12A(New NH-30) 13.00 -- March-2020
6 | NH-216(New NH-153) 11.00 12,00 March-2021
7 | NH-111(New NH-130) 31.50 58.3 March-2021
8 NH-200(New NH-49) 26.00 -~ March-2020
9 NH-6 (New NH -53) - 4.00 March-2021
| 10 | NH-16 (New NH-63) - 2.50 March-2021
11 NH-202 (New NH 163) 0.65 - March-2020
12 NH 343 1.29 -~ March-2020
13 NH 200 (New NH 30) 48.58 - February 2020
L 14 NH 200 (New NH 130) 42.45 -- October 2019 ,
. Total 349.07 278.44 |
| Grand Total T 627.51 km '1
B) Length of each NHs construeted so far:
AN -
| Length constructed so far (km) _’
| 8r. No. NH. No 2014-15 | 2015-16 | 2016-17 2017-18 2018-19
T_ 1 NH-78(New NH-43) 13.30 0.00 25.00 3.00 73.665
| 2 [NH-130A 0.00 15.40 33.60 0.00 0.00
3 | NH-217(New NH-353) | 5.40 0.00 4.00 9.00 29.20
4 | NH-A43(New NH-30)_ 16.10 39.22 90.135 35.575 751
5 NH-12A(New NH-30) 10.10 25.48 46.35 28.20 4.55
6 | NH-216(New NH-153) | 0,00 0.00 10.875 39.575 7.51
i NH-111(New NH-130) 0.00 0.00 22.143 46.417 27.64
8 NH-200(New NH-49) 35.96 0.00 10.97 65.54 45.83
g NH 930 0.00 26.00 0.00 0.00 0.00
. NH 130 C 0.00 73.6 0.00 0.00 0.00
! 11 NH 6 (New NH 53) 62.90 63.32 28.37 18.51 0.00
I 12 NH 202 (New NH 163) 0.00 0.00 0.00 36.00 0.00
13 | NH43 (New NH 63) 0.00 0.00 0.0 0.00 788 |
14. | NH 45 0.00 0.00 0.00 0.00 32.00
15 NH 16 (New NH 63) 32.00 39.40 35.20 44.20 0.00
16 | NH 221 (New NH 30) 4.00 7.60 46.64 20.72 0.00
[ TRIF NH 200(New NH 130) 0.00 0.00 11.104 23.355 1.04 .y
‘ Total 179.7 | 290.02 | 364.38 370.33 246.67
|
i Grand Total 1451.11 km

Hgek
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ORAL ANSWERS TO QUESTIONS
HON. SPEAKER: Question No. 261.

(Q. 261)

SHRI VALLABHANENI BALASHOWRY: Sir, my supplementary is relating to the
six-laning of Vijayawada Bypass Section of NH-16. It is also called Vijayawada
bypass road, Gundugolanu Section of NH-16 and locally it is called as Inner Ring
Road.

The main objective of this road is to divert the trucks from entering into the
city of Vijayawada and also bring down the pollution level.

Sir, there are two packages — Package Il and Package IV. Under Package
ill, a 6-lane bypass has been proposed from Chinnavutupally to Gollapudi on
Vijayawada — Gundugolanu Section of NH-16. Under Package IV, a 6-lane
bypass has been proposed ...(Interruptions)
A STEYaT: HFG Gewd, 319 U AT & fof 98 SISV | I8 Jaie g a1 g |

A G, Y SFRA §99 & AR H a1 del o &, AT sxie & dare
TR i ST FE & | 3T SR A1 Al e 8, I8 a1 3Yp 8, oiften i Ry
T% &, 98 WIRIfthe ¥ &I & | ¢ ST S &1 u 78l B, Biae & forg werer forr
&, 37U W & Y |
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FIR FAT oIl F& 2, $HITY 31T e SIS, P feaane 18] & |
HRI VALLABHANENI BALASHOWRY: So, | would like to know from the hon.
Minister when will the construction of the Vijayawada 6-lane bypass road on NH-
16 going to be taken up and completed on priority basis.
SHRI NITIN JAIRAM GADKARI: Sir, the Question relates to the road section of
Chhattisgarh. Vijayawada bypass is one of the important roads but presently | do
not have information about it. As far as my knowledge goes, | do not know the

B S

facts of the case, and keeping in view the sentiment of the hon. Member | will look

—_——

——

into this maftter. | will call the hon. Member and resolve the issue and as early as

LE—

possible we will start the work.

SHRI M. K. RAGHAVAN: Hon.)Spéaker, Sir, thank you for giving me this
opportunity.' I would like to raise a significant issue regarding undue delay in the
execution of six-laning project on NH — 266 at Calicut bypass passing through my
constituency.

The 28.1-kilometre road construction project between Vengalam to
ldimuzhakal was awarded to a Hyderabad based construction company in April
2018. | met the hon. Minister last week in this regard. | would like to know from
the hon, Minister what step the Government proposes to take to complete this

project without any delay.



SHRI NITIN JAIRAM GADKARI: The most important problem which we are
facing particularly in Kerala is related to land acquisition. Cost of land acquisition
is very high. We already had a meeting with the hon. Chief Minister and made
two or three proposals.

SHRI M. K. RAGHAVAN: But the project has been awarded.

SHRI NITIN JAIRAM GADKARI: It has been awarded but land acquisition has
still not been completed. Without 90 per cent of land acquisition in our
possession, appointment date is not given. There are many projects where we
are not getting land. Only when we get S0 per cent of the land, we give the
appointment date. Already the project has been awarded but without the
appointment date, we cannot start the work. It is probably related to land
acquisition.

There are some issues with the State Government of Kerala, We have
already discussed it with the hon. Chief Minister. We have given him some

alternatives and suggestions. | am waiting for his response and probably, after

B

this Session, we will organise the meeting with the State Government and we will

—

resolve the issue. | know that it is an important project. We will try to do it as

p— —_— ——

—

early as possible.

SHRI M. K. RAGHAVAN: The land acquisition was completed 14 years ago.
SHRI NITIN JAIRAM GADKARI: Presently, | do not have information on the

particular subject but my request to the hon. Member is to give me a letter on this.
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Every day, after the Question Hour, | will have a meeting with the Members of
Parliament belonging fo different States. At that time, | will call you with the
officers concerned and we will resolve the issue.

SHRI 8. JAGATHRAKSHAKAN: Sir, in India, many accidents are reported on
National Highways. In the year 2018, there were about 4.61 lakh road accidents
in which 1.49 lakh peopie were killed and five lakh people were injured. These
accidents were caused mainly because adequate facilities are not available for
crossing the roads.

In my Parfiamentary Constituency, Arakkonam, on an average, 20 to 35
accidents are taking place daily at Visharam, Poottuthakku and Arcot located on
Chennai-Bangalore National Highways which are thickly populated areas.
Therefore, | wish to know from the hon. Minister whether there is any proposal to
provide necessary bridges or underpasses on the National Highways to avoid
accidents in future.

SHRI NITIN JAIRAM GADKARI: Sir, in the whole country, | recognise the work
done by the Government of Tamil Nadu. They have reduced the percentage of
accidents by 15 per cent. It has happened only in Tamil Nadu and it is really one
of the success stories. In other States, comparatively the track record is not
good. In my Department, everything is excellent and we are going a good job
making a mark but as far as road accidents are concerned, the data is sfill not

good. Accidents have been reduced only by 1.5 per cent to two per cent.
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On the basis of the experiment in Tamil Nadu, we have prepared a DPR
worth Rs. 14,000 crores identifying the black spots on the National Highways and
assessed the underpasses and bridges required. We have submitted this data to
the Ministry of Finance. Principally, they have accepted it. It will now go to the
World Bank. We are spending Rs. 14,000 crores on black spots where we want to
reduce the accidents and save the lives of people. It is the highest sensitive

subject for the Government. For the last five years, we are trying our level best

-

but our success ratio is not satisfactory. Again, under the project of the World
r-——“"_ -—-___-_--_-_-_-——-'-“—--—-—_ S

Bank, we will definitely look into reducing the accidents and deaths.

———— il

11T STEUET: 14 262 - ST eTaw SATera™ 1 Sl |

AT SredeT: 39 v oy aier A o) e 8, Siuet R e I |

A1 3regeT: ond seiire O Seltic Sssiac & |

¢



DUcudinnz &2 i Redirs — ' i -‘.h
16 2018 _Dﬂmmfa/m Granlt clf. /é/;f/z-.:/? Apr;«rihx-ﬁﬁ SR
wew uRasT ik womEf T o 9aw, @y AR T g Ot (o P
SIIRTT e Y e ST, R AT F et o sl fiee off,
TP TR A PRI 62 ! J I faR W | . (Tu)
[HE SR ST § 0T H3AT =T Wi SEUNT IR dle I WAt ¥ 00y 1Y
(37t 3 Y FeaTen): 31y Hi i o Reeng gAY | . (Eyr)
8t arefiR Yort wtendT : e, a1 e e AN A g ¢ L (e
At Ffe SRR TS : aFE TR SRl 39 e o Ry 1. (@rqer) §
7 it T Sl @7 Igc-sga URgdE ol € 3R 9T e off awan
& | ... (caayr) ¥ v @7 e e argan g s e num 6 sneefly R
AT oft 7 SThRTTERe STATHE o weRy et sEaReY & & (. (e
T ot Ry e 9 § 5 e9R 9 e & adee § e S of o
THRGFRE SATE o WRARG o of, 96s aga v ufuw Fear € |
- (A9HT)
A STEE : HIEH T GEwd, H o7 de § o qeie &Y wiimar 8 & are e
S-St o @Y &, S o% Ster @7 AT 1 | 3 S i S o Reerd g |
A} aTSfT X Aeraer : R o Off, 31T S HEET SO AT §, 98 9ga Sied T
&, efd =3t oft 1 Reatrs o/ 81 TR 8, 31 g e | .. (eaur)
ot ffes SR TeHd - TRy, e o O A R vuE Aa 213 | @
YRG H¥T BFTT S HAT SHRCFaR BN, 56! podeT ff 99 S T 8 1 ... (@gaF)
AR STeareT ; WY HAT off TR aehed © %2 € | &gl 7 o of ware e g,
qFHIT HAT G SHDT AT T |

.. (TEE)
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5t ST} I AEY « B T 1 31T N & | . (STTE)
12.10 hrs

At this stage Shri Adhir Ranjan Chawdhary and some other hon. Members
' left the House

A Faferm SR e : TEiey, R 95 srew-arew ORI of R T € | g9 A
TN G & @ 2 5 v T et 7, B ot wew anfee §, s R
o &1 3R 39S BU I TR B 37 98 aia! & (v 3R SRR & gffantea @7
el ot forT & | gep for & el Y qgat-ag wvate ST ITean € |

T TUTHR TRy, AFIY TEM 5 A AT Sl & R/cd § B T @
ST =T 31N T &, S99 e R 3T 3 a8 17 o aR1e TR % T Ui g st
H 3ErE BV | S A 11 G RIS BU & B S e ¥ 7arS gu, R & g9
HIF R o 87 | B diE AW FRIS 09 & B Rft, 9IS @ik grels areede o
U 3R T @RT ]IS I & B arex Rt o g | 99 997 R v 3 2 fy
S & g e weie sdieger fma |

I am happy to inform you that in the past five years, Ministry of Road
Transport and Highways has built around 40,000 kilometres of roads and spent
more than Rs. 4,31,000 crore to build a world-class highway network. This is
about 60 per cent higher, as compared to the five years during 2009-14, which
was 25,000 kilometres only. We have awarded work for 57,000 kilomefres
during 2014-19, costing approximately Rs. 6 lakh crore, which is almost double

of what was awarded in 2009-14, that is 28,500 kilometres. The Ministry has
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shown exponential capacity to spend allocated funds in building NH, which are
the backbone of the economy.

Today, we spend more than 80 per cent of the allocation on capital
expenditure. We are contributing to the growth rate. It is the most important
thing which is concerned with the Ministry that we are creating more
employment potential. [ am only giving you the example. The building
construction and highway construction machinery industry’s turnover in five
years is now double. It is a great achievement.

A lot of a Members were very much interested to ask me questions on
Bharatmala. The ambitious programme of Bharatmala Pariyojana will see the
development of roads of more than 65,000 kilemetres on which my Ministry
has already begun work. | want to make one thing very clear that there is no
priority. Do not bother about anything. Every project is a priority project. At the
time of the Code of Conduct, a circuiar was issued. When | took charge as the
Minister, | inmediately rectified that order and there is no priority. It i‘:; open for
all and we will do it.

In the first phase, there is a plan to upgrade 24,800 kilometres under
Bharatmala and in addition, 10,000 kilometres of balance NHDP will also form
part of Bharatmala. The Bharatmala was approved at an estimated cost of Rs.
5,35,000 crore, which will be funded through cess, toll revenue, market
borrowings, private sector participation, insurance fund, pension funds, masala
bonds. Now, we are also thinking of going into the capital market and take the

money from the common people like teachers, constables, poor people and



give them good interest. Actually, it is not in my hand, but we will try to give
them more than 7,5 per cent {o 8 per cent interest and we will use that money
for construction of roads. On the one hand, we will construct the roads and on
the other hand, we will give good interest to the poor people of this country.

With the help of them, we want to build the road infrastructure in the country.

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Have you started the
project already?

SHRI! NITIN JAIRAM GADKARI: Yes Sir. 1 am telling you. The cost has
undergone a revision, mainly due to increase in land acquisition and increase
in the civil cost in the intervening pericd. The revised cost of the project is
about Rs. 8,41,000 crore. The cost has increased. When we started it, when
we visualized it, the cost was Rs. 5,35,000 crore.

Now, it has increased up to 8,41,000 kilometres.

PROF. SOUGATA RAY (DUM DUM): But what about money?

...{Interruptions)

£ faft TR el ¢ Ui TTEE, F o7 T @ E | L (e § o
IR HISel 0= & Tl G | ...(@ad) & s e T area §
5 B prg FH FE F | L(geE) H g8 uifelric & Ree W 9 @ §
...(ET) &b ot T el ga dl 37T AR FHUR TG T ALY, F J7en] @ oA

S ... (e F & B o F @A | ... (@F9) In order to make optimal
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use of resources, multi-pronged strategies have been adopted. Optimisation
of land acquisition and green alignment will reduce the cost.
| TR wfiaR 7EleY, 3T TSR 9 § | 89 22 BN URTRT B18aS 99 @)
& ¥ 3 e & e & 9 I & |1 ST A o AR e & goftfers
7 fiyeraR @ T v &, 99 forg & ST surs I 3R 31uR Ht dEw b e
forTT 3r2eT ST faeT & | 59 22 T Ceraiy B1ges ¥ Hug-RReel! g1gd 994 1
0 ¥ | ¥ 957 IR T T E P 37 UaHD SIgeT o vl & &9 8 | U
TERINRT TEIE A YR 1T SR FaTs AR, 3Tera A SR eI, T A B 5V
TEIERT A HEE ST | R I 3FR &7 @ foweh W STEHeTEe, Jersy iR Jas
& URIRET B1gd & ASiENRD Bed ol SUd AvS WEYoH BT 6 PRre oud Hfy
FaR ST | gAR furéie & Solifrad 3R $Yae-ed J el W STe Jg0 30T
AT forepretT | Sl deeas TS grsaer TRaTT offts jroreerT, giRamm, TeRm, ORI
3R Te g & IR | PeT | TR, FE TEE U 8194 6, A1 [T S1geT URAT § ST X&T
g

AP PRV LA B, HIGIT &Y, TR TeT ¥ IeTe &, |aTE AR & ar sy
feReze 1, a7 FEeRT 31 grgeel TRaT &, W TR Feled, T3 79 a5 & gt
&7 W& & & ot 3ivs TegfiTee BRT H 16 59K aR1g U B qaa g | ey
feelt & Hug fEedH 120 Rpeirficr &9 gal ¥ 3iR 160 WRE Hi-gaew 3T
T 8 | GIE-cli W1eT & 3ieN 12 Hel & sie) Had & Redl I qufeT &) S, a8
feras ® @S Y AT AEA E |

I oT BT BN S -Sevew FIMREY Hrad a1y & 91 6 ¥ | 369 ugel A
& Ud o8 e o yRieTe T G GEaRT & 9 & fo Wi @ E | 78 80
& &1 g 8T, ol gt it 2l | 3 aed o Dofeen off € | amifer, 8-
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iRl & 78 g & ofR SFF o off ofienel g Y g &, S # ], 8 2w
T | X % GOT Bl TRE S A A G P HIR 0D PRC UE | &Y g H &)
et 100 Rrelirier & wls & B1ed W T WES & S | Roel & 5eg o
TS BT, S ITST 85 B 7 Iter AR 65 TUX FT Ifet B, I9F 12 W 15 T
&I BTl A 8iR ST 7 81 AT | I a9 T SR TS T W E | 98
20 frarieR a@ Fxe | Torm iR R S A e R SR sk ave & Sy
ug ggd gafeq Hiee 8 1 yee Al off 6 | § 5 v wRa & 214 |/ &
IHRTFR ¥ g8 A 8| _

W 3R e 919 & & oog weyfre & oSt T R 1 8 e
qEqd) § U@ )Y HeT 5 TR IR 9% A A g9 PR § I A9
PiReeed ¥ 9 A% 85 HuR B 8, TTDT 80 WUT AU TR By famr &y
sritgedic o T8 & & | oY N U a1 €, # oft Uiw v §, < i A8 &
T | I8 FIR (I ST 1T 2, T R SRR o 79 3 7] foran at i

3 TRT 85 TR IS W & 403 HOECY 9% U8 §Y 7 | FIRT DI & UST G o |

For = sy A 3R Y 9, PB W piveacd off €, ST uar 8 1 ...(aur)
T BAR TG G @1 819 FE] B, I eeRI-aRIe oudl i Hiee § B 5Y
1 ... (EIIYTT)

wltaR Fared, g9 59 a7a & geft & 5 5 95 Tie viser Rvitea @ &R
AR For g o o TR RIS DT & TAUT F BAR fPATT ¥ S99 | L (ae)
IR, AT Y Aroraed gom oW & | ... () 31y Fe AR G & 957 &
wrcded § IO W AT B UAT £ | .(aer) ¥ 85 A 0P 41 3R B |
17 ARG RIS TR & WIS & T B Y, i1 59 IRBR B! I8 [Aerwer <& f
TR TR PIE T G & I BT JTRIT FaT o T, TRBR 7 G SIFURAT &b

. f/-’
s
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T o T B | . (crawne) el SirteraR o7 o 96-ai1eR & fare aiffther §
T U1, [ ST T IR FoI §oTT | T 97T STOR & 199 3FR IG SIeh I 78t
foraT O 3T T ord] Telt & aflv i o € 1 . (wme)

These are the assets of our country. We are not going to olerate any

type of bad work. We are very much committed to that. & TREHTET ToT & SR
¥ T 1T et AT, FORAdT IeeRg TG SRR WTeY o @ B ) g5 ellgr &
RIS Teoere ¥, 3o § arRiy e 3 ang AT ot Y e ST 1 T
Srer ¥ ST o R IS O # | 8 T80 S, Riee, sitwve de g
HIoge ST O, Afery § Sy 75T 57 ar e F 1 B aTel Y g Dot
BT, G B Y|
Y. AT X0 2 § ART AT 97 . (SET)
Y o TR e« TR, ¥ R AR ), ST {aten O g o | | (eew)
R HIEY VA 3T ol & F19or ¥ fOR7 917 207 Soord (53T, Ny 3rger o
AT, ST ST B BT & TN F e off, T T St W St o, I W
fEarétie & Qgel a1 | 8] R0 ST o, B1Sq BT P BeA1 AT | HY T
DI 7 AT IR Ao @t | Y 0o o) Fg T4 & Ay o i dF, I off 9
SET o, TR gl X e R o | SRR 7 3N - 39 oA Siiotere @
Foord 9 38 & - B 98 olae o Hieseysl Y & far & a7 ey sere | 9
37+t e 7T &Y UTAT § | 3R IS R AUS TIERR e B, SAmvr T8 s & 8
FT IR H IS FAIE?

# wdt Hew) & WIeFT e o anT He AR U 3T & UgeT a1 fRgere
Torre? 3k TITaTsng & Grel & arer AT gemsy | HifdT ¥ ey S 4t 6 I
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TR farerd et AT FEl g3, ¥ AR TeT % BF B ¥ 1 A Ol AT 9h
BT TR 9 % S 80 TRAIE AUE TR A sk Rrerrte i, o on AR T
3TTEY, 7 R TP [T o= N | R Bt U8 & 3 TT Teaied TediT avel &,
2Ifes e X I & | SR IR T TR Sroit-or Spifkecgudite § Wi
T | ¥ QR TR T IR a1 § 5 ot AT F gIR G e | eng e
fSRgae weraex ot ol ST & gemsy, Ave Ty SfifthaR o ot ok 78
T 125 o g, T 9T e §oT | SR 317 € Sl URT 3R fT & & ™R aT
ST | F g TR FepTea 95-a7eY 39 &1 7 1T 9% 1 | 39H &8 faaraed
AR Hifeen=a €|

3T T B a1 & | e - e, sifove TS g F 9 g & 5 o
T WEAT Dioge? aRal 8, T IS Tl 8 3R dev 7 forgan B 1 95 vow @
TS FEA T et o, R gt deren & & 9% Tig Aot i Hée 2ol onT |
e 3l Taw 3feee Bl &, S s Badr & 1 a8 S o &FieT B, o1
e g 361 Pe I1 g% Pe, T4 I BT SFHera F § 1 SHIN F 3w forg et off
GRIE | ... (HTHFT) 39 AR 31 &1 Gt o | ..(@raen) & oie dJag J == off a
8 TATIURIE BT HERISE BT Ygal HoEe Su-Riadt IiEard erer e & of | &
T 59 i oTor & e F Yecy €, I el B 5 e &t S o | e Had-
1m AS BT AC & | ITS IS 9-g0 TEY 5159, FA-ai A1 {37 9o, 55
TSGR, A 9 7 | A T WFAC FTRCHT | g7 | g @gel & e g | 5Ny
TP & U Uy T2 ¥ | g o 55 YAl T HF FRA & o I TEr § AT | TWW
Y ET H ygeT DI HERTSE % 16 BN a1 & AU e oM & T wr asie 9 |
# g oeR & oy 09 = g | R oreR N 9 B9 wendeled &Y & 3 W e
SRTIAT | e QTS BTgd 10T ol Siet of i | 3179 J31 Jarsy & qag-qor & =
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WM & o, 3T et Ag BFT 5 8, 9 W 11 BT 0% oI O, 319 377 &6 5 ¥ Iy
# | gean o el 4 & gftrr off o 3 § ) o e B F el #2 & we F o
1 o9 g g off B 8, a9 vaR ATee & | SH Y JeE-qr aRieel ¥ &R
T e B o 35 g I w9 7 | a9 O ou s o Oy At o

I T P T IRy et @ S R | F g & @ e ey 11
U 3 ot 2 TUC 3 S A e SHId S iR ST WY ST [ 3FR 5 |aehy
Jfdr et ar o St A S | 3T e Y e XY, AR & Uy S T B 1 If
you want good services, you have to pay for them. ¥ T T AHRIE ¥ T
FHIferT H TRIT o 3R 8T aiel T % 31 S XE IR | HY DET e Wi
PTIEHT AT QT B2 TR MUY HFARYE N BRI @ & T ey 47 27 9T |
3FR hipE F PRI TG O THATST He § 98 I | 3NYeT R wr fmar
U JUSTST STl 311X 8T Ueh FIISS TGN eiie el 33 WY | ST 37T9hT HTeT SF15
TEREUSTY H 43T ¥, 3reRl TR IRY A IRY I TG | I8 oy wiae B |
THR & YT I T} &, T8 TR fopedt A w7 ) | g7 Arerfore, dgfe 3R
Fiteforee =Y RifdT & smervia Fema fig Sff 33 ¢ 1§ S waifew ar oo
e & enga T & 1 X SF. @fear St & R us @1 § | ¥ I8 Amar § 5 g%
FoaTg it & ofiv I o 3y 7 off g @ oS Rar &1 9 foreve gemr B
TR Het G, T el BT S e <7 § | § 99 99 @ 9 1 This is the practical
approach, I & HaT &, I &Y | A RIE o § 3R faeny safaeier s
=t UMY FE@ AYo S W Tl AR oI & AT 98T SUTaT @Y @R RIS DY g
DRAT | PR 7T e AT e & [T A8 a7 F 15,000 FRIS IR F 307 qoic
T ) AT IR, IR W e, Wered, FgRT Siif ¥ et SYer e e &,
87 e T & forv U FET @ I 30K H A §e ¥ 2 I aRIe T Y
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AT ATE & § fReeh, Tre, R, SEHeIEE, Plorbral ¥ et armen T | Rifded
F 2ol Tt T & | 787 W afaferdy e & | R WIEY, ST guckHe ¥e alle
e T B | e 31T WIvjge T 30oc BivT o 99% Ko ¥ 1. R.3TR.
Tl STET § | M. AR, aferg ¥ ot 8, i it SRS SumT B
31T, TR, ORI ¥ 30T 8, TERIG H 30T 8, QT H 36T 8, 378 el

areeT B, gote ofN sRamn ¥ awer, feeell ¥ 3mwT & o= ¥ arer €, e
IO V9T 3R feE ¥ areeT 8} &, 7 g8 o YN oeel 56 § 1 R umara ¥
Y ST ST SR e ol fRam R |

TR, BHINT B & W {15 AN &, G SaTeT ST &1 3R S e e

2, 951 W 397 gt T B | T 16 7 27 enad e ol el i e
fRifET @ ZEt & 1 S < et B, 9% AR ok S WiE 7, ST A 1 319
T fepa g7 T 31N & S50 |1 Ser g, 3R ail-andt 981 579 Tl o
BT & 5 O el o) <5 72 2 Toar & | ST PH-GTET a1 SRR 8 ST &
FT A 22 T g3 TR & | T oS 9 BT <@ | | 319 e § fiwel |ie O’
HUC A1 U H0S A G, 85 98 0T 8T ¥8 8 | BRI 3 Fgge, e A I8
BIZY BT A0S UfFafTe U7 & 7T & | 3R ¥ BERIEIE B1E o7 O IS}
1Y ST 32 € & $90 ofvs Qfaafore & forq 9T oei & oo feferm ot 7 &
83,000 FRIS TR FT I 37 & | §9H I8 5,000 TR RIS 39 qGr0% 32T
& | AT BT 8 ART RIS AT 40 TG TS B $H X & & | I U4 &9 aive
T A g a8 | RE AT DHER §, 59 98 IR I e wd pxa B
BT TR HiSdl aL3EY. @l o | o7t ¥ ¥ g7 Rerfer T &, AR i e 3
£oTR FreiiieR €102, Hreat ¥ Fre 6 P a% 2 E [ B e T
Hred (HAM) F¥aret | 89 &7 7aerd € fob 89 aus vaaifore &, gfefardt fiftre

11



. ' .‘:j

IR, T A1G 40 URRT 0T 5 TS ) | 89 St oY wetae a1 Tt R W
S BT, TR, 60 TRRIT AR, T I 30 RET ITHT BHT T 70 TRAEE 8%
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ST T a7 &) WeR ST 81T 5 SFehT 9T S 8T |
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I RS PIT A 78 B0 | 5 (o TReBR BT UH I8 1 s Uiy Aiel
T TREI &, 3T TEF 9 T 6500-7000 I TAT TR & | A IFR FAfFeE Ml
dicge thr afiR ameT @l 1200 9 1500 T9 BFIT O 521 ST19% U1 STHR I8 e
& TN & fF 37y goHfaed e & | 59 4000-4500 TR TE AT & @ a9
o B g e | s ez Y o T 2 | PR ST R el se A Y 9, anft R
&, A Ay s # 81 9 P S AT e A ad W W | R gef
3T Uiferad &R HRALuw. s, & T g § | ST RS 22 B0
MR & | goRmIE H 12 Y ofiey, ATE # 17 vud e & 3iR ot 65 Tud ehex
& < FromTer 7 ot 7ge & T F faRi e 1 e PR @ & | 7 e §
SAOIE =t 3 AR T TR SEUIC BT B, TEN R Tege Y, TR ks @t
&Y AT BT LI BT 3R el v Hrope 78T el W@ BiRe o7 8 | 396 PRy
T % GaTSll Y AN ey, W8T 399 & fparr & |

T 91T ST g & TR ¥ PEl 7, IP FT 62 ANl A Wowered @ | F ey
Trorred §T e T8t s <aT §, e g e | ot 3 v R o
&, PO AT IV 7 & 5 ¥ W & T, de R B SIE AR SRR A & &R
st 3R 3 45 o o oy € | 4 fF-am weow R v 2 1 on F dgpedt
o & fF-RoF a7 MISee s & 9 ¥ @8 7, 39 99 & Yoacy $f foRe o
15 & & o7ex 5 Hieem ot fRsited HIRT o 381 RUE HIRTT | 5 oy =2 8
2, 98 g3 AR ailk Rl w50 & et 81 22 B, Sl St 7 91, 3 R U R R 7,
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I A o ae B, WY . H S gy nT e T € | . (&auT) B g o | 39
297 H rier € T B, I TR Al & AR HIReRy wis saReeT & 318 &
STl & o TR A SRy 3 & T R § | 1 ¥ 3 arey wmra & o 3o T g e
| T TG, I8 G¥ T AT & | There are problems, TR 8, G 3T 8T & 4
T PIEARRE aweits & or & o § & uw a1q Feer € f difdie wo,
ctRe Ui, TS TISE Tefie AfeT O, @19 93, ST |6 &7 Wed 89 N
qra |
¥ 957 IR U &1 BET §, ST TRIS 7 8159 & there are some people

who convert problems into opportunities, and there are some people who
convert opportunities into problems. So, let us accept it as a challenge. AT
I e B G 8,  Bio & |
Y TONT HATT WS (WRUT): 30! AT i g fewrr §
A PR SR Tewkl : B, fREmn § ) sm e R oo T e s @ & 9%

el T & TEMTR e ST off | kv Ger  U.aTE U, Srell, R g B oW A
| TPT AT 5 FTARTNGT B | TaRT T & FHIR BrT gl A Y It ST Ay
fomT | O o8 HiReRy wts STARies ¥ T | g9R IfrmRaY = wer Ry 8 9eR
T, TS PIC + o, B ST Y < | T g ST S AT o T | e @ am
SE-aToT wrot 7T | 31 3D UIRY U & | ey aelr § 5 & O, o wee @
TR S &R URAT YR I R BT § | 37 HisenT a8 & {35 vy o sty &
TR PRI F, Fo 7 A gy o §o & IR FRaS St ¥ | om A o e &
for fazm ar «ff Taelios, 72} oo ar +ff Toei® | a7 3T Rty 3 we have to find a

way out with a positive approach and development-oriented approach to

"Not recorded.
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resolve the issues. | am confident that we will get a solution for it. SafeT
3,85,000 IS 0 & Heed Hic 81 ¢ df ¥ off et Sy | 78 enRedi ¥ )
1ol et T, g el g6 & 1 4 oot 3o € g R o o 1 g fete
By O aA AT E 1 ST Y 15 R o e S, Sa 91 15 27 Qe 3, 8
f37 W 3R T FEM & 3SR MY e Wi & AU ael, 3 2% urg aimed, &
TR BT YT FHHH R ST | We will resolve all the issues. & ST ST
Feih &, 5 U JeF T §I% S T A O 95T {3 Ry Qe F R o o
AU, 39T Hiee & foTg &g 18} | 0% UF a1 o & fO5 ST sapiiaer o figra
& 135 e =17 e B0 9k €, 9o B A o ¥ R # 1 g e e e,
I AT DY STURT I9 ST & | I geny & wm o ey 1 endy fifue ase,
IR ey ¥ forar & 5 597 am g9 vt | i F e arell ¥ ol 6 3
BT B AINT 9TIE ST d Ty el & QTG | ST 31T Q1ehT ok Y |
ﬁ#wﬁﬁﬁrmwﬁ; 3 el 5 BT, ofe e & ifeey o
*—‘rmtr@r or oGl i Rereped a7 € | 3719 &I 79 PIRTY, g9l & S | /
T (o a0 SRS B8 B A | . (@TH) SR & Wy o7 A R

U AR E | ... ()

TE, USie 3R v | S AW o, IH F B U1 TN F
g, PO BN JITRUG F e 8, a1 g9 Ur oTRT &, aRaR a8 TR I3y T
2 ST B, ST SN FOR O T SRR &5 B B | .. (SaeT)
Y 3R Io A R, anft O Hlemus Be @ B W ' | onf ar I U

SHICTR 8 8 TR |




' u-:J

Y Frferer oo el : T, g8 I e 8, ondt 9 ¥ WS Wi R 7
Ty fora &, 9 awic & I TR o S7R IEH Ueb it febarr b e oR S 3
ST THR BT |, (TR
£t SrreRaET uTer (FIRGFI): TR, HT 10 TAR RIS T SR Feer B foar
Bl ... ()
Y PR SR el : TEleT, S AT O 3T 9 38 §, T R afiw widfarie
B & 71T H ST I F F-HCTeRT e § | A 39 FEeht 91 T SaRAT
St & B el & | SRy vk & ot ol | A et 9 off i A ¥ | H S
IRIY TRT 126 TR T, & SR &7 T8 e 8, Tieh SN B 57 5 b HRY]
BT & | 3 e oY Toioe Y BN | 3OET fEmt B O 8, 9o ™I
wwe! 2y, 2 L, $ T8 95 TeeEy AT & | Y 39 Ry Ry
a5 5 9 3 R (& R 4G 3ik oo a1 &Y wecT T | ses fog e
EESES IRk Al

SR, Vs e WEN & gr ¥ W g8 X €8, T FE w8 8 IR ) and
B it g7 3T § | Ugel 89 7 oy STE il 9, 39 10 Vs TTE o, 959 greaw
Hfeel F7 & 3iR T o Uee 9o} WX fasar 8 | RIS & Q) aR% 10-10 b STE off
TS & 3R s & o9 & U o o R[feST 8, 30-40 T9IR AR Hie T oRar
BT | SR WS H I @I, SER SIeEb T 8, e 8, wifd 8hf, sofits
BT, TR TS Hie 81 3R 40 Wi oo 9 URaT & s, dfviceed, BeaH,
v J IS g€ B | oR etk A AT, O R & aRmie iR ofer 9
BIE &7 1S A5 6T g 3 firer, aat & amt @y e frenT | & fver § &t
TR & | ¢ oF IS gesy & 3O R & U &, PR e b 8 W E, R om &
5V &, TRTIRT 8159 & 1 §U E | 8 59 TR IO, SR ISR e | §9 agd
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3o 1T g% & T w0 Ugier ary Y SRTE & oft ofR H T oY ey 5w
TR e A1feq | 9 B sl (s 8189 IR 300 UEie o g € 1 A
e 35 SR Faprell, T8 &R 1) HefH amadhT | 9 ofier Ugie, O ofier s
3G FRpcT e et 2 Ay | et SRere Y <t B T oA IR wid
ff ST 81T | a1 dex e WaT €

HaIed, B Wl Y Pae -7 819 TR B 200 IR 9 -
TP B ST | T AFRIT WEx a1 & o O el ST | @ eigee
TG, Y SR B AH-AAE 3G B I IR a-die I o S, SRy +FF &
AR RS 0 AT T | 98 31 A€ F H  snw oiR 39 39 #7 suh
fOpR 3Y A & LIATHE & {0 BT | T T HehaT €, I/ o AR’ IR S Wi g,
T P F AT AT | 38 77 & S8R TR U8 SqTIHC B, U B DIE BT 781
& | &% AR offw faome Srorie oft o 8, ® wrge ot off seer € 1 R @
PRI, ST URAT fArer | 3T A et et r Rt & W forment v ofiR aFR
R et g% 1o of a1 FE g8 < 3T AR Referroh STv I AN | H faery <@ g
FE T & 1O AT 91 Sl 98 B9 b WY | Het Sl & A H, 319 @ sy,
It ST 40 TR TR &7 1 §aTl €, 96 TN fheiHier Aeiet B1gd of, 319
1 S 37 O fhaArficy A9mer 8159 gl & &R P9 50-55 &R fbaiiiex
fiifaet ¥ sree gar & | A 39 AU SIToRY AT a5 | I 29 SGat ST | 397 gt
oft, SRy Reeel-gad 12 | * gar | *Ra-feeh, Jel ;RS & §HN AT Faed &,
RE-fiwel 4.5 9 Y &, SHATE S 3 FET B 15T 3T 45 T § ¢ | 8 &
ST H HIFIR T FTFA G ATt & 3R PIAgR  Faeas T I TSX &Y ST, o
R feedl & oREs B1gd a9 STe |
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qFA-R e Heley, § 3ue! R 37 wmer § 5 A o & Sger &
TGN, TepIRAW, [1Ed, Camieton, R & Ared ¥ 39 3T e & v W)
T QI |

We name it as ‘knowledge’. Knowiedge and technology are very
important, and conversion of technology into wealth is the future of the country,
T 39 & N9, Wy, qoy, Bram @7 wean) aRd gy IR R A BT GS
R BV BF 1T BT, SR aiRe A Iew |

el ST & AN TE GRS St 77 &7 oy | 4 o e A e
PR Tneufey S U, S I 9T forg o ke ¥ | IR FET T - “American
roads are not good because America is rich, but America is rich because
American roads are good.” iegel ST MR &, VT 5T St bt gebiTe wwar 3
FIT YRS BN | Y AL, Y (et 8w 8 ofk a1 & o arell S99t 8o
AT off BR | R ¢ TR @7 P 89 | 993 dEe B B e o 87 @
g

% 575 andt arev RS Bfaed & on Y S T #9 duBig B SORE 3R
NP T | ST Y FART U370 QTERT F I T3 | IF 5T I & | 3 qror
T & R Saes ¥ softem, sote, PR, ari-ere, s s ey
T T B9 BFT | SW IS T | UG & T e T5T 37287 eae I 8F1, W
ey 3 fargza o T Siedie PR T 3 3 oiideT P |

TG FHT A T 95T 36T TRE F &9, TP UPR W Uwiied |ure famr & | 3
e [EANT SN AT FATEL oy Y ofR stup S off Yo E, I difaereh
bR PR G BT ST SICY, & §9RT A & | a7 62 HEART wE A Si-a
el B, ST gerg fa €, I SR & A 3w franr ¥ Sfifewel fraw o¥ | g7

%



i 3007

fepemer & BV AR & Tep SR 31T e Igl-aEd evarTe ot gu ¥ o1t |t o e
e & IR 31T 37 A T ORT I, Y&l e et € |
T STEET: HA e, & AT Gel Bt wRithse & g e 2
RET €, TfepT QIR & Tl gy B SRy 72T & Y81 § ) Sl 53 ST T W | 3TR
3T U 1S A9y s & ot wiRaererm & & forg =50 off e & 1 oo o7y
FRARThde of of | TR o dterd it |
St SR o =Y TeNT Off, AU T gTfeT (re grhiifed wiRfed € 1 &
T SATIDT HFA & 1 379 O A3 & | SR OR & SiY AT STy ot ST &, 99 7
TR B H T PSR T8 BT & | atfo, F o Seen & fg e w
BIE-AT 910 ToT aTeeT 5.1 3a et seifoes afddwed & 919 Fr & | ol
Afemed &F S K §, 98 ) MR ok Plaee § T £ ) REm ol B
SreiEaT e Rl & fers & | SRR oik PereT H IR 15T B I ¥ @l
forar | 3R 3T 59 Tl SEHT $TT JHIG O T &N g8 T e 3T Y 56 e
T & TR R 1 T S IR gelfege afeased & il ddwr €, a2 &
TSI E, O 7 2 B forg QRO B AT e B

W, W g 1d TE & {5 5o o Sl Repfef g1 anfeq, 98 Repfei &
Ao

TR, DS T I a7 & b anueht goresie i & 61 € - Budgetary
support, Internal and external budgetary resources, and Private investment.
FIE UIE HTRT 48 WiT I &, sevict s el awedt RaRia 30 qde &
3R "gaT SRCHE 14 WRiT ¥ | 59 Uisae SRTAT @ eNIE 9T §7 oo Ay B
GIE FUT 3G &7 | 89 T IS ol &, 2l 3Ny 599 fore 39 et & e
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3T Tec & 1 0 &1 SIE g 7T BIRT, AT TMede LAeTHe & 39 ey
T 87 311U HIgaC SAvTs o 9T SRifeed & X8 B, T & FAW 297 ¥ a1y
AR STeRTET: A FAT S, 3779 U |y Sarg & S |
&Y PR SR e wfieR A8, U8 CF e AT § | F 9e W |
ST S AT € Ware & AT g |

iR qEIRT, T gien) off 3 o 910 @, g T E | ARE e g
S 7 & o 3T Argheraiir o & foru areT SRl o R & | anfY St
AR AR T O sk g e W oSl S A aR w E s am
Rifafe ' 3 # ofR fiftem s R ST & 98 & | Ry o Sechise T e,
N S T § 591 e ¥ g TET AT Y 52 el 5o & dewrse ¥ AMRrm e
IS g HTE | T AT AR TR B A IR HEEIRT @Y g | e
e 7 TG 3 IR A UaT 2 | 7 o S AT A s S 1 7 I Ty 5 9w
Jeese & fore Nftrm s 3 &9 & Q) 3T BN BRI & o gt 718l ST 87
o S ff R oees B Hieeq 17 | TR TR, 7 97y R &7 3k
IS TR DAV TR @ E |

T TR, THAAT AT &) B8 W €, I8 T8l § o Aiftrey enus saw
N el § | S a7 & fore IrhY shiee g SuTer €, e are W feper wE & 1 andt
T IUS (17 e a7 T faar B, gRoa ot SgtraiNT B, g9 fotw iy smahr
U T T d | SY R R s S B 5 | 99 9ga-al ard § ) IR g A
TIhT SRIhEa T g% B aTen & | 3NTueT Ue e IETERT T § | 59 Hiarse
I T, @ A e F Usel SR e QRERT BT HaTgel R o | 9 WY 98
HaT AN YY) BT AT 4T | 319 AlETgd BN IR §9T) 90 7 ot 31T € | e g
of Wreerer Pkt g3, A i B9 Y o & 5 suh FT o9 B | e
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SR Aghaay] Y (R R & forT weep difert o <@ & | =l weee #
Al (T & % | P e, a8 H 4 & aR V1 et T b s A ager oo & 1
TR oF BT gor of qgat 8 1 3nf 3fear ¥ W o §, RN Taeiieiey &Y o
SIAFC B W@ B, TEAT A o 32 & R TR TP MY IR W ¥ | FIR e
g fAfRpT aiig It &1 Frgtharaer off ¥ | fihereTer 89 3B PIvera ure FIe
a5 T I T ot S P T oY Y T ST & | ey B
3T o St ot 71 foram &, @t <l A1S Y =g TR R foRy § 1 oFR B
I BT g e AN U, A g5 I forT 1R AR € | 98 o &
gR-R gad! SrgiheraRm s, BRA FreHe o o 8T § | 35 90 6 e
fR-ER %7 BT ST |
WTA-3¢ W1 3 fARA & off BIE T ey TR 9e defie g o ome il
T [T &Y S |

R, TR a1t W €, Rl FReehie & ar A 91 6, it varies from project
to project. 3T HREHTAT TTT 8.5 €T RIS T T ¥ | 3 40 TR FEae
Hoe &, IEY 60 TAT 9% o/} AT | 3R HIE WoEe s, ¥ 8r, ot a7
100 TR T | PR BH 1S Tiotae §.A.E, & v, O 9T X7 aep ST & |
aMeRier T el R § | 89 dof & forw =1 disar R fovar & | smo=w
f&T 7 & TAR U TR 50,000 BUS IR 3 T | el I T AL B
TR 3 AT TR AT 8, e o e fiver | e AR & U 39T U 5o ,
g% U BT Aot Faopd & | fohe UYT o7er S30RH the & U et vl & | 908 &
S & AT TR ARAR e # | R e o e forere @ | v s
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WIHT DS ST B e & | S-SR B STORd YR, B WS @ 59 SUdIT B |
TR TIOET 5,35 TR TRIS IW) BT 2T | 3+l 7% 8.20 BOR NI B &7 &

T | S WTEIC STIRTHE BT W o &, 948 1,06000 TG B &7 € | §i e
HIEHReE SR & e BWRT fame O @ & M WRa |wa b
T3S T & T S AT R, T 60,000 MIIPW IR E IS iR &
TR T R &7 P15 ST T8T 8, 310 P BT BT 1 B | I there is a will, there
is a way. And if there is no will, there is only survey, discussion, seminar,
committee, subcommittee, and research group. The strong political will of hon.
Prime Minister and the strong political will of the country is definitely going to
help us, and we will achieve our goal and we will be successful.
WIS STereT: AR T off, 319 ven ey € s & R0 1 A g aat §
oI 3718 g Tl 135 et & 7Y R¥de W oraf w1l il & | F fopt ot iy ey ar
TG T8l TIET § | 3FR 3TIUeh U TARIUsne & BIg v &, ar oy S¥ |
A YE FRIUTART (BIAFIAT ITR): TSP S, ama‘rwa‘ré?ﬁawr\rél
.. (STETETT) 37T 95 & QIR ot R # | swaﬁwmmﬂfﬁraw@rwww

m?@-ﬁlwﬁﬁ@aﬁrﬁmiﬁrjmwamwwﬁwm%
%ﬁﬁg_;eﬁg in the mﬁé country feel that
mbeen the worst sufferer after Independence. 3799 &g&r
o5 = foll Ry @) P TSRS T &, A R R & B9 @t e
i 5 R B & SRt e, RER, o, e e g R # | 4 i
RTH STTIIT B el F b e 81 W & 3R gE, g0, R, 2EvEE et

TG BT TS & | U8 forwy s wmyor F ofr sr ¥
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it is visible that we are far behind from these States. So, | would request
you to take care of the eastern region in particular, on priority basis. All the
projects you have mentioned here should also be implemented in eastern
region, especially in West Bengal.
SHRI P.V. MIDHUN REDDY (RAJAMPET): Sir, first of ali, | would like to thank
our hon, Minister for giving us a lot of hopes, | would like to ask the Minister
about hybrid annuity model. it is one of the financial models he has discussed.

The banking system is itself under great stress because of all the NPAs,
All the States are also under severe financial pressure. Most of the contractors’
rating is really bad. For them to raise this 60 per cent amount in the financial
annuity model is very difficult these days. So, how is the Minister going to
tackle the situation? The competition is going down for all these hybrid annuity
models and compared to EPC, the Government is losing 10 to 15 per cent

more.
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<1, W sregeaT (FR): O g W | H A o & qoRer e § f g eiR
TIReT TS o 3 Wi e s 8, 3 #9R U8 e &Y 3R SR 6T st
& | arrormet e oft o ¥ 1 Y sERRATR S AT A ot @Y ol 3 ' R
ot qr | ¥ g% P a7 € e SR AT AT | @ A P Y doaR A8 W
T AN HET § | §P g H IS SIS E |

SHRI DAYANIDHI MARAN (CHENNAI CENTRAL): Sir, | should appreciate
the hon. Minister for his excellent work. 1 would alsc like to mention that 2004-
09 was a golden period for highways when Shri Baalu ji was there. Tamil Nadu
received a lot of good projects but after that, there are no new projects even
though, you are trying to bring Green Highways project.

Sir, there is a controversial problem in Tamil Nadu for Chennaij-Salem
Expressway. We do find that it takes two hours for getting out of Chennai.
...(Interruptions) Let me finish, Sir. The reason why | am saying this is not
because it is a political matter but there is a controversy because the
bottienecks to get out of Chennai are not being handied. Without handling the
real issue, we are focusing on other issues.

So, we would like you to consider this and also to focus on Tamil Nadu.
Tamil Nadu is being totally ignored. Kindiy focus on Tamil Nadu and also to
decongest it.

s ST ATER UG (FEM): 97, Ho ¥ 19 ONE | 8RR N S B /€Y &, apdt
w3t off 7 St ave 2rew 3R 29 ¥ v wifhe fipve fvar | Rl wissitdae
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Aiecd & aR , ie ¥y % TN §, Us Aot o7 foret anft et e &, ot g
BRI I TG X & iU NeT ¥ |

IR & faiee R 3 &, o R o v &) Fe & | e F v wmge o
Il 3 € &, 7o o 9t §, 7 8, ol oxe 9 Rooh 7 sl fymie e §
Reerfer & | eyt Sawrare F R TR 5 957 & 9t € | 30 forg 2 v Sotet
a1 ot it o | 7 et o7 s a5 & e B | &) U ey s Rl o
o R8T & | DT 978 ¥ Uieger ff qge & | AT o 7T wT 7, I {7 Wl
ST 3 Tt A5 € €, wifeh o and U & 1 oo Arearey § |54 S & I
T g & IR A P R e § |
ST STEET : 37T FRRhepe 7ol J 3¢ & | 39 f&78 B ol |
FaT IFIRT 31T (STHRIET): JEst S, grudTe | e Uget A e a1a fp feurdie
% 3o ISR AT T8l W IS E, O Tl g Tewl dY et e & b sy
TR, T S9PT BT ST | {5 Sl € TR 6 0P 1 Py off | 1T e 5
¥ 75 39 ST T | A iedicgee ¥, TERnaR, FTETT J ¢MT el 97 8T o |
o dex F i v RIS o of W oY /1w e | 913 Y erd e e
IRITRE =7 I TRIRR 3T 7 | g1 W aicies St o & | Reeh & daemes ad
T TCT 9 BY U A IR & |

3 39 aeh S B9 Tl B W8 & ST ot aet ST ST o e ' | RT T S

& g & AT & T T R UCE-9 TR U AT G §d1 Bl BT PR | SEG-a8T
TS | |
AT aTeat: 7 Tel H-1 & |
A7t v Rig (@foran): sreater Jeiea, NG TR o A1 S ¥ v 7 & Heway)
T & o e e T g M w1 3 PR € aiR 9 Y T

1e3



391 € | ART e & oRT | I8 g S e SouTes SIS & | B aTTaRy PR
o &5 ofYy & F BT e Aol BBt Al 3, SreR W iR Rem & i
Sifees J Foi T aver FHoer Frfaret  ax & | Sewasia a1 o = are
ael § o8 ¢ 5 gafded My gmel, T Wl Bt o & &Y Swd) | 3 2022
T IR TROR H T B st ST S BT Heved ofr g @ So | #
TRy e e o R aferar SadiT & W ST 9% BT o AT St T B |
T 6 TE SuSTS SN ARee 9 SrTET AR ST & F & 1 F ooy ke
eI T gelfdee diferd WAl & BISH-BIRT AEA &l &7 3R T8 § gH T Al g
a7 8T |

SHRI N. K. PREMACHANDRAN (KOLLAM): Hon. Speaker, Sir, Shri Nitin

e

L—_________‘____,___—————-— r
Gadkari is the best performing Minister in the Government and we have no

hesitation in accepting the exemplary performance of the hon. Minister and |

wish him all the best.

| have already moved 21 Cut Motions. Considering the exemplary
performance of the Ministry and the reply given by the hon. Minister, | am

seeking the leave of the House to withdraw all the Cut Motions.

| have two clarifications. The first one is regarding the Central Road
Fund which is now the Central Road and Infrastructure Fund. in selection of
roads under Pradhan Mantri Gram Sadak Yojana, the local Member of
Parliament has a specific role. Unfortunately, in the case of the Central Road
and Infrastructure Fund, the local Member of Parliament has no role in

selection of roads. | would request the hon. Minister to kindly issue the

| o4



guidelines in this regard so that the local Member of Lok Sabha can be given a
chance or have a role in the selection of roads. We are all seeking the
protection of the hon. Speaker in this matter. The Ministers of the State
Government are inaugurating the schemes and openly saying that the local
Member of Parliament has no role in selection of the road. This is our bitter

experience. That is.why we are seeking the protection from the Chair also.

My second clarification is that considering the geographical condition
and the density of population, land acquisition is a big problem in Kerala. |
want to know whether the Government of India will consider sharing the
expenditure on land acquisition or make such commitment, considering the
situation in States like Kerala and Goa. With these words, | once again

congratulate the hon. Minister.

AT STETET: 1 AT eI &t A1 HA1 Si A e P ATegH A BEl &
2 T 7N & S1Ta ST o e AT 9O & 7 3T el D o] 3¢ B | 57 9l
waTg & &R 3% a8 oft P off A weR o A A AT we g A
3ITT, G T FHEITAN T T A | 1T AT TR H ST QT |

... (TTYT)
SHRI NITIN JAIRAM GADKARI: With regard to the suggestion given by Shri

N.K. Premachandran ...{Inferruptions)

A aree: P W Reis 7 98 s !
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/ WAIRAM GADMWU&...(!nterruptfons) )
arexufier e YAEET S @Y TR SRAT FTEdT &, g WieAl BT A "6 e,
Faifer & ey 96 | Ol aR Hdiey Hi o dfeer vy off, dar o of), SHer
HI3TRUE AR 6T BIT o1, IH T P AR off | HY I Pay & 3FR §7e7
o A2l B ar ¥ St fore SR e B | 3, R a8t HeeR s uifdfariie
¥ &, TaeT FoR ax forar | o Wi & GRR B, ST B & I B agT
e &, TS e & <l § PEdT g 1 8 BN | FBIRTE F S Ty €, S FEr
31 Y ST I B R Y 13 | 3 off AR oy A, A ooy FoR o)
Tz, et & geir o |

& o & R o e € & s ot o7 At 1 912, o7 # A
& | Y b7 e O 3R 8, T B BT I HINRTE F IR HT A § | F
8 AT T O = S A Fo | IgS TR SR WrEelgei, Hige A
P T &, ITD Il WTSHT | UeTY v 47 TTece & | OReT 5 9a e &, g1for
ity FfRex alik bt Qendt & A9 AT 85 € 1 57 It ety ok o T e
oigr R B, wier, WT, i w S @ & §, e ofF wife de,
SN A et (e die o o IR, Aremer st 80T, 98 g 3 SR,
VR B9 & aae et | Yy 87 @ET & | 9 wrer Hife e IR i Pt s ¥
a1 fAeTetT |

" Nol recorded.
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TR S 5 BerEre R 8 @ aR ¥ P €, 7 ofe uiEtvee 6 wga
e € | WRPR g [T O & I W & | ST S FET € ~Trauma
Centre is under construction by the State. Road is acquired by the NHAI for
widening.” B IRT TR AT ¥ HUTIRE 31 | B9 aoeae & o fan
39 T P S T ARG, TE I B0 | Irvm KT o w0 2 e
Fofgs ol | 3 R Rud 7t @ & | Al S AT 3T &, agt st Sl w
e e h——
T, SRR T R ST ST |

eI Sit 7 e & wom R 13 amedy ondl off Fyargde orRY #a
T e a7ef A ey | et ute e 3 3 R | R &tk R ar fipg,
S W ST ATer OX1 TE 3T, 98 otre) gE AR, F R R g | St g fob pae
AT T e T BT, gfery F P an W ot w8 o & 1 9w 2 @ 1 o

YRT Y ST W &, Do not take it politically. TE o B TR FTA T |

I am not politically blaming you. 3FR ITAH T PR US P o TfaaforarT &r
98 AT IR M, Tareric TTw, It it & =g avll, 7 59 TP A
T T, 3T R A8 o omdih, I s & TACHang & R PR |
AN FEU FEHETER: HEZY, TR 59 WRBR P fobaaidl & U W oAl AR
S o Y AT AT € 1 B TEd § R SR o9 o, 9 T % YRS
FRFC A |
Y (iR ey Ay sy W, § A g A STue e g i
2014 s TRafrer vae & 918 AR IR 150-200 SHHIH ST E |

¥ godp fag =l are & f gy e e 3 5 AR, IR ar gfd ey € 6
R grehy amel) d off o AT | FE ane Wl T wewy I € T 9 i



e &t @ 8 < 8§, 98 Widie § 9 T oOTET ¥ | R fEOENE % 5a%
S Hisorerar W Iarg &, of fra €, & Hrear & 76 9 Wie A o frerer &,
S 7T A &, S L (SFEE)
AN HON. MEMBER: Kerala has a different experience.
oY i ST e ORer & A H § 31T AR ST § 5 IR B BRe
o} & fon BRI Al T Y A, 700 FRIS T P ofS QRANIER, 300 FRIS T
BT, TS D BT I T Tori el & | IRl df Tar [afde Rerfey &1 iy
e & T 93-58 9790 T R | e 3R Mar ¥ A5 & qrer e ARH vrear &
& & | 3D PR AP A AR DA H 95T T e B | R T pEy &
s A 9Tey, oferies O€ Y Bie war 9 A, Sl &, R off # sy
T =BT € & e A s 2SI SR OIgT € | § oY % A8 9
T & T T8 IRFRRYae & | 9% foTg a9 S e w1 oft @t dfey, 3y gia
3TEY, & SR PO AW Feep HiT fenreq 3w Suchy Hiser @l Restres & G777 |
B} & TR H 7 FIEE A6 B T IS & | 3T 987 AR & | g9y
f$urEHe 60 BOIR TRIS BU @ BT Pae] PR F I T/ | T W 317K a1 o
e €, 39T 99197 £, BT 31 T AT g1 B | STe ure @t e andt et |
9T § | 6500 FRIS THY & T T 5, I R 3N o8 @F Se & §, IGHT I
B9 YO BT I B §, ST At TR HeH 81 1 8 Tl & | Hu F&lt it & e
SIRT B9 IR F o B T B fos arm f Reer & a1y g, 311 53 iR
ORI Fepal & T fiwet 25 WTer & fIeT 7 181 3T ST Ui T 4 g & |
. Bred Iegedn: 9 agd 36T AT 6T &, T 1% 9% =8l € | 3FR, 37T
S-SR eTET BT59 DY o | . (IaeT)
Y ffRr ST et g S ) g e W E
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S1. BT STegedl: T Sl AfEleT | I BT A &, 3R Ue aiiier & Sy o
IR A 81 TIS B T | A A0 5 IR F veey Al a1 Y off | g
HECHFIT BIUNIT 3 BIH BT IR & off | BF TIT IP! BIgHiret fsfhaaea o
T$ off | I 9 ey off, S7) R wdn 4 TR & 1 B | 91 70 A e S 18t
BYT, 79 e SR A fchet 3+t < | |
At FRTT SIRIRTT TS@RY: TR, T PeplicT HRT P DY T B | 31 T4h! SG-8
AR Say BT BT FHG |
S, I STegedl] ; Folfere MIAT BT off U Fell & | 89 AR I ATl I5aN
ST |1 T |
8t T S e WY, H e i a1ueh |rer I ot BT |

T WIEd 7 ATy & 9N N Rl § | BN Ui 9 ¥, § A6 6
PR §, It off oTeST HI U1 & | &9 o XIS W aRarg TR fan |
IS F 2385 A I dgEe W R § | SRR YT e,
WFE 2055 .7 @7 o aifene! fwed ¥ & i o sigt Sef¥T 395 frah,
%7 &, STaTR afee U 2000 5. #18 i o9 el weT & ey 3wy we
& SR T BT |
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¥ Tr.aive T S @ off gemEr a5 14000 A ik 21 s AT,
TTUE-34 1t is under the control of PWD. 3T10& ST ¥ &I TTT-34 & It is under

the contral of PWD, Government of West Bengal and working on our behalf.

O ARSI @ ATST-47 freliel s1ET |

W, TI.UE. 24 424 e 1 & | et 242.7 fohelfier Ry gom &, 4o
181.3 fHaAMIeR & | T8 STUSR Fgae &, 98 fraHIer &l Srex 37ars 81 gl & aiR
T e By, S i affa] e oY & & o § 9 Tif & o1 @ T |
R ¥ @ IR AFHIY TG Y SIS G | e 915 DT ST off s gR,

TS T &G INET, TR, AT SR AT T URG FX1 D PT Y, H ooy T} avRrey

T TIET §, 9rdlg |
AR areaar: st . &, DU, T 3T el URTd SRR @ e §?

SHR! N.K. PREMACHANDRAN (KOLLAM): Sir, | withdraw the Cut Motions

which are listed in my name against Demand No. 83.

IR STEAET: T <91 1 I8 390 & b o . . st ST o 6T I dt
eI IRITell et TR ToraT WTg?
eIl SrEl ) T B STHI ¥ IR Rl R |
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GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA
STARRED QUESTION NO. 362
ANSWERED ON 18™ JULY, 2019

DEVELOPMENT OF NATIONAL HIGHWAYS

*362. SHRIM.K. RAGHAVAN:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS
TS% Uikaes AR Iomnt 5=t

be pleased to state:

{a) whether any stretch of the National Highways under the Bharatmala Pariyojana has
been identified for development as Economic Corridor and/or National Corridors
Efficiency improvements in Kerala;

(b)  if so, the details thereof and if not, the reasons therefor;

(c) whether any stretch of the National Highways in Kerala has been included for
development under the coastal and port connectivity roads, if so, the details thereof and
if not, the reasons therefor; and

{d)  whether any proposal in this regard is under consideration for the State of Kerala and if
so, the details along with the progress made and present status thereof?

ANSWER

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS
(SHRI NITIN JAIRAM GADKARI)

(a) to (d) A statement is Jaid on the Table of the House.
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STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (d) OF LOK SABHA
STARRED QUESTION NO. 362 ON 18™ JULY, 2019 ASKED BY SHRI MK.
RAGHAVAN REGARDING ‘DEVELOPMENT OF NATIONAL HIGHWAYS’

(a)to (d) The details of Economic Corridors/National Corridors Efficiency Improvements for

the State of Kerala under the overall Bharatmala Pariyojana is as below:

Classification of Corridor | No. of Corridors | Length (km)
National Corridor /NETP 1 146.75
Economic Corridor 3 866.30

The Government of India had approved Bharatmala Pariyojana Phase-I in Ociober,
2017 for development of economic corridors, inter corridors, feeder routes, national
corridors, border roads, international connectivity roads, coastal roads, port
connectivity roads and expressways with an aggregate length of about 34,800 km
(including 10,000 km residual NHDP stretches) at an estimated outlay of Rs.
5,35,000.00 crores, in the entire country including the State of Kerala. A total of 178
road projects with an aggregate length of 7,998 km have been awarded till March,
2019 under Bharatmala Partyojana Phase-1 (including 49 of residual NHDP works
of aggregate length of 2,167 kms) in the entire country, of which 04 projects with an
aggregate length of about 51 km have been awarded in the State of Kerala.

Further, 11 road stretches with an aggregate lengih of about [20 km have been
identified for development under port connectivity component of Bharatmala
Parivojana in the State of Kerala. The road stretches under port connectivity
component have been finalized in consultation with various State Governments and
the Ministry of Shipping. These road stretches have been envisaged for development
provided that the respective State Government ensures availability of encumbrance
free land / Right of Way along with utility shifting and all the requisite statutory

clearances i.e. forest clearance, CRZ clearance, environmental clearance etc.

o ok o
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& (Q. 362 & 380)
»SﬂRl M. K. RAGHAVAN: Speaker Sir, thank you for giving me this
opportunity. At the outset, let me express my gratitude to the hon. Minister,
Gadkari Ji, for his help in approving the six-lanning of 28-kilometre Calicut
Bypass on NH-66. | also sincerely appreciate his commendable work in this
sector.

Bharatmala is a new concept replacing the Golden Quadrilateral for,
optimizing the efficiency of road ltrafﬁc and also linking areas of economic
activity, tourist interest, coastal areas, religious centres etc. Kerala is a State
with an entire coastal stretch and also having tourlst and trade routes and
Kozhikode qualifies under this category. My constituency has two NH — 66
and 766 — Intersecting at Malaparamba, which is one of the most congested
paints in the region.

My first supplement question is this. 1 would ilke to know from the hon.

Minister whether the Beypore port connectivity, which was approved vide OM

A—

dated 16.10.2018 has been included in this. | aiso want to know the timeline

—

fixed for completion of the project and if not, why this is being delayed.

THE MINISTER OF ROAD TRANSPORT AN;HIGHWAYS AND MIN'ISTER
OF MICRO, SMALL AND MEDIUM ENTERPRISES (SHRI NITIN JAIRAM
GADKARI): Speaker Sir, under Bharatmata, we have 17 projects covering
1371 kms. The length of port connectivity roads totals to 1,061 kms. There are
11 stretches in Kerala totalling 119 kms. Regarding the reference of port given

by the hon. Member, it is already sanctioned and we have received the reply
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from the Kerala Government regarding land acquisition. The Kerala
Government will take the share of 25 per cent in land acquisition and as far as
the port connectivity is concerned, the Government of Kerala has agreed for
100 per cent tand for port connectivity. So, regarding the reference which you

have made, it is already sanctioned. The DPR, probabiy is expected to be

completed as early as possible and we will start the work as early as possibie. "*

o — —
There is no problem. We will do it.

SHRI M. K. RAGHAVAN : NH-786 passes through Wayanad to connect
Mysare and Bengaluru with Calicut, Wayanad is a tourist region and is
associated with religious centres. It is also a fribat area. The existing roads
experience landfalls and blockade. Therefore, a new connectivity is planned.
The State Government has suggested a path through Mananthavady, a six-
kitometre tunnel road between Meppadi and Anakkampoyil.

My question is this. Will the Government include the NH-766 under the

scheme considering various provisions of the Bharatmala for connecting
Calicut and Mysore via Mananthavady, Anakkampoyil and Peringatam?
SHRI NITIN JAIRAM GADKARI: Respected Speaker, the proposal to connect
Mysuru under Bharatmala programme is there. But farest and environment
clearance is yet to be obtained. There is a lot of problem there. The State
Government of Karnataka is not in a position to give the forest and
environmental ciearance. So, that is a cruciai issue.

As far as the hon. Member's recommendation to go for a new alignment

by drilling tunnels is concerned, | would like to say that the project is very



costly because the cost of drilling tunnels is very high. So, there is an issue of
getting forest and environmental clearance. That is also very difficult. And the
cost is aiso very high. That is the dilemma.

Of course, | understand the importance of the project as it provides
connectivity to Mysuru. But as of now we are not able to resolve this issue
because of these two important factors. But we will try to find a way out by

e e -

sitting with my officers. and alsc in coordination with both the State

Governments of Kerala and Karnataka. |If we are not able to find a way out

through this method, we will find out some other solution keeping in mind the
T e i
suggestion given by the hon. Member.

Pl

SHRI M. SELVARAJ : In Tamil Nadu, we have the East Coast road from

Chennai to Thoothukkudi and Rameshwaram via Puducherry and
Nagapattinam. This road is most important one because it connects Chennai
and Thoothukkudi Ports. It is linked with coastal areas. A lot of fishermen
utilise this road.

| would like to know from the Ministry, through the hon. Speaker,
whether there is any proposal to improve the road under the Bharatmala ’
Programme. |
SHRI NITIN JAIRAM GADKARI: | do not have any information related to Tamil
Nadu because this Question is specifically about Kerala. But | know the case
about this rcad. There is some problem with land acquisition. This road

connects Puducherry, Tamil Nadu and some parts of Andhra Pradesh. This is

— e J—
e

a very important connectivity. Our work is already going on. There are some

———
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obstacles. But we will try to do it as early as possible, We will remove the
- —r'-_""‘"“‘-..__.____._——-"—'—-'——__:_,:__—_a-—“._“-‘ — o —

obstacles and we will try to find a way out for that.

.SHRI KODIKUNNIL SURESH : It is learnt that the National Highways Authority
of India has come up with a new solution to widen India’s longest National
Highway, NH 7, through Pench Tiger Reserve in Madhya Pradesh by providing
thiteen underpasses for animals over a stretch of nine km. and reduce the
standard highway length while widening the road through the Reserve.

Would the Government consider employing the same iechnology or
elevated corridors to address the construction of highway in Bandipur Tiger
Reserve, between Wayanad and Mysuru, to tackle the ban on night traffic on
NH 7667

Is it a fact that the Supreme Court has asked the Ministry of Environment
and the Ministry of Road Transpert and Highways to reach a consensus within
six weeks?

If so, the response of the Government thereto, for construction and

completion of the project.
SHR! NITIN JAIRAM GADKARI: Hon. Speaker, it is really one of the serious
questions where we need fo understand its effects. We need fo maintain
environment and at the same time we need development. The hon. Member
referred to Pench Tiger Reserve. We are constructing underpasses for a
length of nine km. for the sake of protecting tigers.

| understand the importance of wildlife. Over a stretch of nine km. we are

spending Rs. 1,300 crore. So, it is up to you to think about it. Already we have
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some rivers and nalas there and tigers can go from one side to the other. But
the work was stopped for ten to twelve years. There were a lot of problems.
Ultimately we surrendered.

We accept that and we are spending Rs.1300 crore. This is public
money. It is up to you to decide whether it is correct or not. Again, you are
giving me the recommendation to spend Rs.2000 crore more for making
another road in the same forest. Is it appropriate?

| understand and respect the decision of the Supreme Court. But at the
same time, we should remember that our country is a poor country. We do not
have road connectivity. Definitely, we are keenly interested to protect the life of
tigers. That is absolutely correct. At the same time, it is also true that for a
stretch of nine kilometres, we are spending Rs.1,300 crore.

| remember one of the famous statements of my colleague late Shri
Manohar Parrikar Ji ...(Interruptions). He asked in a meeting with the forest
officers, “whether you consider man as a wild animal or not, explain to me.”

So, this is the time for the country to understand that we have to protect
the environment and figers, but we are also a poor and undeveloped country.
We have to think and then decide our priorities. We will protect the ecology
and environment. We will protect the tigers. But, unfortunately, | am not in a
position to accept your sclution for the other project. ...(Interruptions)

AT STEYET: HT 1 WSRO, T4 &, 380 T TET 20 W oe T & |

I TE] & IR BT 6 30 T ¥ 39 T 39 T 20 arer uw off et
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Extracts from Manual of Parliamenlary Procedures in the Government

of India, Ministry of Parliamentary Affairs, New Delhi

Chapter 8

CJZSS urances )

8.1 During the course of reply given to a guestion or
a discussion. il a Minister gives an undertaking which
mvolves further action on the part of the Government in
reporting back o the Touse, it is called an “assurance’.
Standard list of such expressions which normally constitute
assurances as approved by the Committee on Government
Assurances (CGA) of the respective House. is given at
Annex-3. As assurances are required to be implemented
within a specified time Hmit. care should be taken by all
concerned while drafting replies to the questions to restrict
the use of these expressions only to those oceasions when
it is clearly intended to give an assurance on the floor of
the House.

8.2 An assurance given in cither House is required to be
fultilted within a period of three months from the date of
the assurance. This limit has to be strietly followed.

83 To cnsure early fullillment of assurances. cntire
process beginning from culling out of assurances from
the proceedings of the [iouse to the submission of
Implementation Report including exiension of lime.
dropping and transfer of assurances have been amomated
through a Software Application named “Online Assurances
Monitoring Svstem”™ (OAMS), Requests for extension of
time, dropping or transfer of assurances and submission
of Implementation Report through any other offiine mode
shall not be entertained under any cireumstanees.

Defimuon

Time limit for
fulfillmg an
assurance

Online Assurances
Maniloring System
(OAMS)

Abbandiy— XX TY



Culling out uf
Assurances

[eletion from dhe
Hgl ol assirances

atens o ol tinw
for Tulfillma an
AssUaniy

Remsters ol
MAslraness

M of Parframentiry Proceditres

8.4 When an assurance 1s given by a Minister or when
the Presiding Officer. dircets the Government 1o furnish
information (o the [ouse, it is cxwracted by the Ministry
of Parbamentary Affairs. from the relevant proccedings
and communicated to the Department concerned online
through "OAMS™ normaliy within 20 working days of the
date on which it is given on the oor of the House.

8.5 If the administrative Ministry/Dcpartment has any
objection to treating such a statement ax an assurance or
finds that it would not be in the public interest o (utfill i, it
may upload its request at "OAMS ™ within a week of treating
such statemeut ax assurance for getting it deleted from the
Hst of assurances. Such action will require prior approval
of the Minister concerned and this fact should be clearly
indicated in their communication contuining the request. If
such a request is made towards the cnd of stipulated period
of three inonths, then it should invartably be accompanied
with a request of extension of time. The department should
continue o seck extension of time till the decision of
the Committee on Government Assurances is conveyed
through “OAMS®. Requests received through offline mode
shall not ke entertained by either Rajya Sabha/t.ok Sabha
Secretariat or Ministry of Parliamentary Affairs.

8.6 If the Departmient finds that it is not possible o fulfill
the assurance within the stipulated period of three months
or within the period of exteusion already granted, it may
seek further exiension of time as soon as the need for such
extension becomwes apparent. indicating the reasons for
delay and the probable additional time required alongwith
details of action tuken/progress made in the matter. All such
request should be subinitted at "OAMS’ for decision by
CGA thercon with the approval of the concerned Minister.
8.7.1 The particulars of every assurance will be entered by
the Parliament Unit of the Ministry/Department concerned
in a register as at Annex 4 after which the assurance will be
passed on 1o the concerned section
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Assuranices

8.7.2 Liven ahead of the reccipt of communication from
the Ministry of Parliamentary Affairs through "OAMS’
the section coneerned shounld take prompt action 10 fulfill
such assurances and keep a watch thereon in a register as
at Annex 5.

8.7.3 'Lhe registers veferred to in paras 8.7.1 and 8.7.2 will
be maintained separately for the Lok Sabba and the Rajya
Sabha assurances, entries thercin being made session
wise.

The Section Officer in charpe of the concerncd section
will:

{a) scrutinize the registers once a week:

(b) ensure that necessary follow-up action is taken without
any delay whatsoever:

{¢) submit the registers w the branch officer every fortnight
if the Uouse concerned is in session and once a month
otherwise. drawing his special attention to assurances
which are not likelv to be implemented whhin the
period of three months: and

(d) review of pending assurances should be undertaken
periodically at the bighest level in order to minimize
the delay in implementing the assurances,

8.8 The branch officer will likewise keep his higher
oflicer and Minister informed of the progress made in
the impiementation of assurances. drawing their special
attention to the causes of delay.

8.9.1 I'very effort should be made to tulfill the assurance
within the prescribed period. In case only part of the
information is available and collection of the remuining
information  would  imvolve  considerable  time.  an
implementation Report{IR)  containing  the  available
information should be upleaded at "OAMS™ in pant
Tulfillment of the assurance, within the preseribed time
limit. However, efforts should continue w be made for
expeditious collection of the remaining information for
complete implementation of the assurance at the carlicst.

|22
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Laving of the
Implementation
Report on the Table
uf the House

Chiligation o lay a
paper on the Tahie
aF e Thouse vis-d-
¥is thssuranee un the
samv subject

Manuad of Parlivmentary Procedures

8.9.2 Information to be furnished in partial or complete
fulfiilment of an assurance should be approved by the
Minister concerned before it is uploaded at ‘OAMS” in both
Iinglish and Hindi versions in the preseribed pro forma as
al Annex-6 | together with its enclosures. After ontine
submission of the Report for fulfillment of the assurance
partiat or complete as the case may be, four hard copies
cach in lHindi and Fnglish version with one copy of each
version duly amhenticated by the oflicer concerned should
be sent to the Ministry of Parliamentary Affairs for laying
until e-laying is adopted by the concerned House.

8.9.3 The Implementation Report should be submitted
at’ OAMS™ only, implementation Report sent by any other
mode or sent to Rajya Sabha/l.ok Sabha Secretariat directiy,
will not be considered for laying.

8.10 The Ministry of Parliamentary Affairs, after serutiny
of the Implementation Report. will arrange to lay it on the
Table of the | louse concerned. A copy of the Implementation
Report, as laid on the Table, will be forwarded by Ministry
of Parllamentary Aflairs to the member(s) concerned.
Details of layving of lmplementation Report submiited by the
Ministry/Department concerned would be made available
by the Ministry of Parliamentany Allairs at "“OAMS”. The
Parliament Unit of the Ministry/Departiment concerned
and the concerned section will. on the basis of information
available at "QOAMS’ update their records.

8.11 Where there 1s an obligation to lay any paper {rule/
order/notilication. ete.) on the Table of the Heouse and for
which an assurance has also been piven. it witl be Taid
ot the Table, 1in the first instance, in fulfithnent of the
obtigation, independent of the assurance given, Alter this,
a formal report regarding implememation of the assurance
indicatiny the date on which the paper was laid on the Table
will be subimitted at "OAMS” in the prescribed pro forma
(Annex-6) in the manner already described in para 8.9.2
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8.12 Lach (Housc of ParHament has a Committee on
Government Assurances nominated by the Chairman/
Speaker. It scrutinizes the Implementation Reports and the
tune taken in the fuifillment of Government Assurances
and focuses attention on the delays and other significant
aspects, if any, pertaining to them. Instructions issued by
Ministry of Parliumentary Affairs from time to time as
available on *QAMS™ are 10 be followed strictly.

8.13 The Ministries/Departments will. in consultation with
the Ministry of Parliamentary Aflairs. scrutinize the reports
of these two Committees for remedial action wherever
called for.

8.14 On dissolution of the lok Sablha, the pending
assurances do not lapse. A}l assurances, promises or
undertakings  pending  implementation  are  serulinized
by the new Committee on Government Assurances for
sclection of such of them as are of considerable public
impertance. The Committee then submits a report to the
.ok Sabha with specilic recommendations regarding the
assurances to be dropped or retained for implementation
by the Governnient,

124

Canmimuees
an Clovernnent
Assurances

RSR H-A
{.SR 323324

Reports of the
Comrmitlees 00
G ernmnent
Assurances

Eifeet ou ussuranges
on dissolution of
the Lok Sabha



; AbpendiY - Y¥Y
MINUTES

COMMITTEE ON GOVERNMENT ASSURANCES
(2021-2022)
(SEVENTEENTH LOK SABHA)
THIRD SITTING
(16.11.2021)

The Committee sat from 1100 hours to 1215 hours in Committee Room *C’, Parliament House Annexe, New
Delhi,

PRESENT

Shri Rajendra Agrawal - Chairperson

MEMBERS

Shri Nihal Chand

Shri Ramesh Chander Kaushik
Shri Kaushalendra Kumar

Shri Santosh Pandey

8 R

SECRETARIAT

1. Shri Pawan Kumar - Joint Secretary

WITNESSES

Ministry of Road Transport and Highways

Shri Giridhar Aramane, Secretary (RT&H) & Chairman, NHAI
Shri 1.K. Pandey, Director General (Road Development)& Special Secretary
Shri Kailash Chand Gupta, Additional Secretary

Shri D. Sarangi, Additionai Director Generai

Shri PVVSS Ravi Prasad, Additional Director General

Shri Kamiesh Chaturvedi, Joint Secretary

Shri Amit Varadan, Joint secretary

Shri V.K. Rajawat, Chief Engineer

Shri 5.C Mandal, Chief Engineer

Shri O.P. Shrivastava, Chief Engineer

Shri Narender Sharma, Superintending Engineer

Shri Laitendu Behra, Superintending Engineer

Shri Pooran Singh, Superintending Engineer
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ional Highways Authority of India (NHAI

1 Shri R.K. Pandey, Member, NHAI
2 Shri Ajmer Singh, Chief General Manager, NHAI
3 Shri Rajiv Saxena, Chief Vigilance Officer, NHAI

ni f Parliame al
1, Shri P.K. Haidar - Under Secretary

At the outset, the Chairperson welcomed the Members to the sitting of the Committee and
apprised them that the sitting has been convened to take oral evidence of the representatives of the
Ministry of Road Transport and Highways regarding pending Assurances.

2. Thereafter, the representatives of the Ministry of Road Transport and Highways and the
Ministry of Parliamentary Affairs were ushered in, Weicoming the witnesses to the sitting of the
Committee, the Chairperson impressed upon them not to disclose the deliberations of the Committee to
any outsider. The Committee then took oral evidence of the representatives of the Ministry of Road
Transport and Highways, National Highways Authority of India (NHAI) and the Ministry of
Parliamentary Affairs regarding pending Assurances. The Committee were perturbed to note the long
pendency of a large number of Assurances of the Ministry which stood at 57 on the date of orai
evidence. The Chairperson asked the Secretary, Ministry of Road Transport and Highways to give an
overview of the pending Assurances of the Department and also enquired about the internal

mechanism and system of monitoring and reviewing the implementation of pending Assurances in the
Ministry.

3. The Secretary, Ministry of Road Transport and Highways accordingiy briefed the Committee on
the above issues. The Chairperson asked the representatives of the Ministry to furnish the Minutes of
their review meetings for monitoring of pending Assurances.

4, The Chairperson and Members thereafter raised various queries and sought certain clarifications
on 28 pending Assurances (Annexure) taken up for the day. The witnesses responded to these queries
and aiso provided ciarifications. In view of the explanations submitted by the representatives of the
Ministry during the course of oral evidence, the Committee acceded to the request of the Ministry to
drop the Assurance mentioned at Si. No. 9 of the Annexure. As some queries required detailed reply
and inputs from various quarters, the Chairperson asked the witnesses to furnish written replies on the
same in due course.
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5. The evidence was completed.

6. The Chairperson thanked the witnesses for deposing before the Committee and furnishing the
available information on the queries raised and darifications sought by them.

7. The witnesses, then, withdrew.

8. A verbatim record of the proceedings has been kept.

The Committee then adjourned.
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Annexure
COMMITTEE ON GOVERNMENT ASSURANCES (2021-2022), LOK SABHA

Statement of pending Assurances pertaining to the Ministry of Road Transport and Highways
discussed during oral evidence heid on 16.11.2021

" S.No. $Q/USQ No. dated Subject i

1. | USQ No. 2982 Bridges on National Highways
dated 08.12.2009

% USQ No. 2963 Maintenance of Bridges and Road Over Bridges on NHs
dated 14.03.2011

3 USQ No. 3828 Irreguiarities in NH Projects
dated 17.12.2012

4, SQ No. 266 Expressways
dated 17.12.2015

5 SQ No. 21 Accident Prone Zones
dated 17.11.2016
(Suppiementary by
Shri Narasimham Thota, M.P.)

6. | USQ No. 443 Expressways in Andhra Pradesh

dated 17.11.2016

7 USQ No. 4732 Integrated Transport Development
dated 15.12.2016

8. USQ No. 1525 Upgradation of Roads
dated 09.03.2017

9. SQ No. 163 Ahmedabad-Vadodara Expressway
dated 27.07.2017
(Suppiementary by
Shri Rattan Lal Kataria, M.P,)

10. USQ No. 4014 Maintenance Free Highways
dated 10.08.2017

11. [ USQ No. 1113 an Ongoing National Highway Projects
dated 21.12.2017

12. | USQ No. 2895 Construction of Bridges over Brahmaputra i
dated 04.01.2018

13. USQ No. 3836 Unified Vehicle Tax System

| dated 09.08.2018

14. SQ No. 43 Construction of National Highways

dated 13.12.2018
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USQ No. 2727
dated 27.12.2018

Norms for Classification as NH

16,

SQ No. 81

dated 27.06,2019
(Supplementary by

Shri Chandra Prakash Joshi, M.P.)

Construction of Roads

17

USQ No. 2119
dated 04.07.2019

Ring Roads in small cities of Tamil Nadu

18.

USQ No. 2234
dated 04.07.2019

Amendment in Rules regarding NHs

19,

5Q No. 261

dated 11.07.2019
(Supplementary by

Shri Vallabhaneni Baiashowry,
M.P.)

Construction of National Highways

20.

SQ No. 261

dated 11.07.2019
(Supplementary by

Shri M.K. Raghavan, M.P.)

Construction of National Highways

21.

SQ No. 261

dated 11.07.2019
(Supplementary by

Shri S. Jagathrakshakan, M.P.)

Construction of National Highways

22,

Discussion on General Budget -
Demands for Grants

dated 16.07.2019 by

Shri N.K. Premchandran, M.P.

Discussion on General Budget - Demand for Grants

Discussion on General Budget -
Demands for Grants

dated 16.07.2019 by

Shri Virendra Singh, M.P.

29,

Discussion on General Budget -
Demands for Grants

dated 16.07.2019 by

Shri Sudip Bandyopadhyay, M.P.

Discussion on General Budget - Demand for Grants

Discussion on General Budget - Demand for Grants

25,

SQ No. 362

dated 18.07.2019
(Suppiementary by

Shri M.K. Raghavan, M.P.)

Development of National Highways

26.

SQ No. 362

dated 18.07.2019
(Supplementary by

Shri M.K. Raghavan, M.P.)

Development of National Highways
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5Q No. 362

dated 18.07,2019
(Supplementary by
Shri M.Selvaraj, M.P.)

Development of National Highways

—

28.

SQ No. 362

dated 18.07.2019
(Supplementary by

Shri Vishnu Dayal Ram, M.P.)

Development of National Highways
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Appendix - Xx X|
MINUTES

COMMITTEE ON GOVERNMENT ASSURANCES
(2021-2022)
(SEVENTEENTH LOK SABHA)
EIGHTH SITTING
(18.04.2022)

The Committee sat from 1530 hours to 1630 hours in Committee Room No. *C’, Parliament
House Annexe, New Delhi.

PRESENT
Shri Rajendra Agrawal - Chairperson
MEMBERS
2 Shri Nihal Chand
i Shri Ramesh Chander Kaushik
4, Shri Kaushalendra Kumar
e Shri Ashok Mahadeorao Nete
6. Shri M.K. Raghavan

SECRETARIAT

1.  Shri J.M. Baisakh ¢ Joint Secretary

2. Shri T.S. Rangarajan - Director

3. ShriS.L. Singh - Deputy Secretary
4.  Shri Vineeta Sachdeva - Under Secretary

XXX 200X XXXXX XXXXX XXXXX
XXXXX XXX XXX XXXXX XXXXX

At the outset, the Chairperson welcomed the Members to the sitting of the
Committee and apprised them regarding the day’s agenda. Thereafter, the Committee
Considered and adopted the following three (03) draft Reports without any
amendments:-

(i) Draft Sixty Second Report regarding 'Review of pending Assurances
pertaining to the Ministry of Road Transport and Highways';

(i)  Draft Sixty-Third Report (17th Lok Sabha) regarding 'Requests for
Dropping of Assurances (Acceded to)'; and
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(i) Draft Sixty-Fourth Report (17th Lok Sabha) regarding 'Requests for
dropping of Assurances (Not Acceded to)'.

2, The Committee also authorised the Chairperson to present the Reports at a
later date after carrying out verbai and consequential changes.

XXXXX XXXXX XXXXX XXXXX XXXXX
XXXXX XXXXX XXXXX XXXXX XXXXX

The Committee then adjourned,
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